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the no profit no loss basis is to be there
but in the case of middle income group
and others some: element of profit is there
which we generally use to subsidise the
houses for economically weaker sections.
In any case | have noted whatever has
been said and I will make enquiries.

ALLGCATION oOF
SAL OF GOVERNMENT BUSINESS
DURING REMAINING PART OF
CURRENT SESSION

MR. DEPUTY CHAIRMAN : I have to
inform Members that the Business Advisory
Committee at its meeting held today, the
30th April, 1974, allotted time as follows
for Government Iegislative Business to be
taken up during the remaining part of the
current Session of the Rajya Sabha :—

1. Consideration and retturn of the follow-
ing Bills, as passed by the Lok
Sabha -—

(a) The Appropriation

{No. 2) Bill, 1974. 2 days

()]

(c)

The Finance Bill, 1974. 2 days.

The Union Dutics of
Excise (Distribution)

Amendment Bill, 1974, 1 hours.

The Additicnal Duties of
Excise (Goods of Special
Importance) Amendment
Bill, 1974,

(d)

1 hour.

The Estate Duty (Distri-
bution) Amendment Biil,
1954

G
1 hour.

2. Consideration and passing
of the Coal Mines (Conse-
rvation ond Development)
Bill, 1974, as pas-ed by

the Lok Sabha. 2 hours.
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; 3. Conuideration of motions

for concurrence for the

reference of the following

Bills to Joint Committee:—

(a) The Public Financial
Institutions Laws (Am-
endment) Bill, 1973.

(b) The Code of Civil
procedure (Amendme-
nt) Bill, 1974

|
L 30 Minutes

1 hour.

' The Committee recommended that the

House should sit up to 6.00 p.M. daily or
| beyond 6.00 p.M. as and when necessary
j for the transaction of Government Business,

MR. DEPUTY CHAIRMAN: The
House stands adjourned till 2.00 p.M.

The House then adjourned for
lunch at nine minutes past one of
the clock.

The House reassembled after lunch at
three minutes past two of the clock, MR.

DepuTy CHAIRMAN in the Chair.
\

DISCUSSION ON THE WORKING OF
THE MINISTRY OF INFORMATION
AND BROADCASTING

i AHTWHT AT (I AZT)  FAAAT-
afT Y, FAE § T, T4 o9 AT A ATAT
HAAT § IAFT ATAT OF {FT ager grar g
TIAFAT & q%f«', 5 AATH AT TAT T, 39
i a7 afeqw s %1 fng 5w Ageey faam
|
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T AL IAX QF AW WL FAT AATAT
AT 9T IHRT FEW wAAT A T Td
Ffez 7 Tt ¥ a7 TR TeANTE T A
T WEAqu AT T AT AT § T | 99 a9y
GRS T AL R B
AAAT A A7 w7 AT TRHAT gAIE Sy
st F Frat ®§ 77 faam vt g1 § 727 fosdy
i & 1 727 wmr WA afsT 5% adt
q AT 71 7z aftean 2 51 W@ 2 i avwrw
F AN AT Z7R0, B GG &9 ¥ qHAT
T T AT F | AT & {21 @ AT ¥ Ry
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[ smrmefre arT)

WEEAT & AATAL T T §AT AT BT &1 F7AT
&, IUH qg WTEAT B AL Al g it A7
wr 21 feafr gz 2 & B T TR @ v w%
T FAT ATAT 3 HIT ALHTL T8 &7 HT F To0T
HAT e frdT A5t & gy A IHEHT IR fRav
STt & g frgHr satedr & AT AT F
g g fram s@T £ 37T @94 AT A
garfrT gy fwar AT o

FEE F AT wdt 79 fa7 aga w7 oA
SIFFIN ATAIT T 7Y AW TH IT F IAGT
& wiaey & wrges & FET AT ITFT ITT A
g0 FATTT H AT THET T ATT FE, FTHTA-
At gEar & A ARdT T F aaer
F1 &Y 97T FFaT 9T SATHIT I 7 I9F gqY
T TR TF AT A0 TLGAT TG Y U8 T
AT ATET FT ST § TFA g AT FHE T T
ga™ fear av i srwrraEmit A7 g@ew #1os
fre & & ¥ 7oy w3 fear a0 | w15 -
Tq TAET F ®T # FTHOACH A1 Iq&7 9form
7z grr i feasy aATaT &7 g o g
T ST FEHR G & W7 TZ2T @ qAHT | AR
¥ 78Y 7 a%ar f5 qW 7% 97 G T 9F9
F1 fora @ 7@ oA ¥

it 7% f27 qgd 0 wfrg q@w o
FIAFFE A 0% A% fordfl o ‘f2 99 g duv’
e qvz AwrTaE; A feafa aoe gt =
T | o A & ST 99T /9= 9ot
¥ ST ATAT AT AT G § | TAFT IH0T %
gERET ArFeT § AFEE A wuEeg Az §
ST Hell ST § qOAT UF AR FT AGA I
# o 2T 21 SUEY a7 arei ¢ w=t F w
g1 & 37 a1 F1 =i I= FIAT AFAT F T
YA AATY 34 9@ & §EH ¥ I F®
SRR AR AT A gwaea 9 7 w0y fF wgi
aF TEART FT999 & 39 fq9a # & 3o g Fwar
g & mefr a% 7¢ arfest &7 97 & 74y Ay

[RAJYA SABHA]

of Ministry of Information 108
& Broadcasting

¥ frel g#17 T F1E AT AEr gAT
affT ol AT AR N AR & dE-
A AT ghE wtpery we ) §4 Afy w7
Tfrgds wvd & fAn | o oAvE &
UF g AEAr g% 27 qgm owdr A7 w4
gham gwww 7 fizgm ¥ famew A=
T fad o 1 fregw & fasrw geg we AT
F7O Az o % feega § 3o awrAr ar w9
A TEIC & A F7 2@ qq7485e F1 195
T F | IEE AAATA F1 9fgT #1AT-
TS areAr ArfeaT F 9% W SfFasy @
T AT A7 IFT AAAGE Rl H AHLT AU
I AR ZIET 0% o afaaeq ST w4
A AT |, A1 TATA 4 TH THIT FT TSATC
ZI FAY 2 1 {67 ag ATar g B qIE aTet
HTATAT 977 T80 F 70 | §97 afeaz 7 39% 9T
a7 A= & feorn 47 | 8 afwag G ghogrom
AT TH & Y AT AR FEEATF 047 | § AA-
aar g B A awer w1 5 afog #1 az fig
gar grr | Afew 99 oftug & fAog & amEeE
gfraron werv aw & ww Agrgd ) 3AY AvE A
U AL FEAT A2 1% 15 AT KT T THATEE
o g4 77 F AT § 9w g g gq
T 9HT & FAAT T AT A= 79ws P wved
o Heag o7 6 TF 9eAT F 9 AT 2 ) Fd 3A
FT 0T IAT AT, £ IART T ZAT 97 | AT
AT AT FT F1E T€W 727 | {59 qaF & a1
T g ghAeAr g%, IAF I &
O ATE L, e § gfas e a1 97 gfqaq
gt ¢ was gafan fx ot &1 §1€ wrm
TELEAT) T A9 a7 F X F 9T AN &
O S ¥ F Ay fREr A T adm A7
a9eige 1 fasraa &7 & fod fefres < faam)
ST 9EIT F AIETAT 2 AT AFATTE [ AAELTAT
2 AT ST FF FEETEY § F R e Ay
¥ ST AEY W AHA | TA FICC FAAE FATAT
T AFAT g R AmmRaat #1 sasaar & afq
LT FT 7159 & | § T7 I F1 F90! A
& T g 9 geeeE /ol & #erie
H AT @Y G HTEA AR & A1 fAwi, arAne
HET =1 T qEAN AT & IegiT AqAT qEH-
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afa 5nz F77 gu Far 41 5 g3 axg &7 ava
TEEET FUAT & qEAW | AR T ATH FL A
STt & i St g we of g difea

A 4t A9y mEEsf gwr # off 7T o §
TAAT TR FTAT &1 JAATT GAAT AT TAA
Wt X ofr vy we &Y off wi wera fr |
59 AT AT w7 faw F Fvataat $1 e ey § l
3%1 AT warfeafy gary F fqd fam gwmw \
FT TAEAT G99 &1 7% faqr Ioaar 1 1w o7 \
At FET T A A & T wreAm § o |
T8 A f97 917 # q&1 F FTtEa B AW aar ‘
&, 79 fagw a & fa=r @4t AR I i
FT AF7=F AATATC GGL § #7 TTAT F TgT T |
IAH TR Utz wEr & fw oz sA 93 #reAd W
fram &7 #, {57 o a3z zat ff7 51 fadg
FEAT & A48 20 g9y fammoa €

=3 & A e 3 fefaee 7% A &
fad fammom 37 372 7 23 1, AT AEE

% fama® 927 o % ¥ ITHTET 10 g AT
i fare TEFre AT HR vy @ ag O faardn
qF TS IFI AT qHER 9@ & 9fF 39
T FY AV & A A % 39 3w ¥ AN
qg TEAA WY fqorer g1 &7 A FT AFA 7
A A AT HT AFHLA § FF—-ATTIAY F1E qT
WA @ AAT AT, L

= sl o= S (fagR) swmamfa
wgEa, VT UEE ATE WET & | F faEve |
g AT g | T BATHEATE RO A @ B
zafad ag av Ffay aiv 751 W+ gAfad
=T QIET HIF HTET F747 927 | qfF FFasq
FAM F1 3N U foastz wvq &, 59T faegar
fEEarsT &1 3 7rdl § 3Aa) wWE & S
AAATZE HI¥ 9T { AW AT § T AT AL
wE T FAR! TATE
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MR. DEPUTY CHAIRMAN : That is \
not a point of order. \

of Minstry of Information 110

& Broadcasting
ot vFT ST et 87 I far fF gz
AT 37 IO AT JH AFILF I TN

Y wgrEte @y (397 gzw)- F o1 fage
ATFTT FT 9T FE @ 3 |

*{! SFTHEIR WERA : qF 7 AS] Fg AHAT
F a1 a2 F7 &1 47 FF e 3R # qEE
&t & 97w W@y B v A qw ¥ o
HTUT FT FA7 T KL UF G AR ZER
o & froaer AT v F fAd A1 e w1y
<« T | faT 9 & e a9 #7189 e
frar, @ ST S AT TETr AT YE Jel
3 9§ 99 9w % 97 9w 99 19
G FT FEE FY AT a9 54 THC F qqEAT T
AT FT FSH |

7 az ot Fzar =me g fr foeet & 9 3w
T SR & FHrA 9 ¢ BF B wae ¥
¥ WF T & T ®T ¥ W1 TAET T HET A,
T AYTT 376 IAL FATT AT ATAT 77T &
ag faoes g a1 @R gurfA T w0 I
F2T 9% & T waa w7, faoeere e 2o
F TE IS 21, I ST T GFT A 4
STl STAT BT Al & THEIR T 9121 & 17 a997
<& WO | 6T I St i1 wraam &1 stafafae
FLA 91T OF AET Ve | H T QT AT AT AT
fafa & & Ie7 FIAT A AT AR A
Y A S FAAT I T AT T I AT FAT
FETL FT Ag T WG 99 0 & qT 9w
HAT TR A A7 TTEnfA AT qvr A1 T
qdl F FATREEET A A O oA e
[E | ST T AT OSET 97 0 £ I FEAT
=ifed fF o™ oo o= & fet afafata o a3
TH STEHTL (AT @——28 1T 77 9919 A/ §0a
qTET T AL & AT U ATAY 9 F T AR
T Fer zHTem Ao wfafafa #1999 & @
¢ for wife w7 & @Y 3% 9 i
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[t spToreATT et
forar a1 gz waft o 37 am #1 afwms ®
5 e 3w | faouey s gen # A ferfa
AT N TET 2 | W A T LT AT ST
& fi v A1 A A@r g afed s
gHI |

THY A¥F T OF arT § N wEA qwan
ag & FATET. TAT F, HGATL AT AT AR
faeman & 3% A F | gAT A9 A IT-AAIRT Sy
wwfar 77 feafy az & fr 7am 82 gfqoa
Eiwe faRer & wewr ZrAr 20 sfer o
$or AROTT AP T AT % W AT
o o A% ATATC AT TG FATL A9 § AT
FY faAt w1 oy 77 78,300 =@ v 1 AfET oo
TAA 3 a4 b o {7 IR avhy e g
197475 % 7, 397 1 33,000 27 ﬁ‘;n?r
FT FAATT ATCN AT E | & A7 AT § A
FEAT ARAT E T3 AE & BF S AT A el
F AT ZAT & g we7 2fE andrieE, T
ST {99 3T AT & 1| =7 AT i #7
TEET 1972 ¥ T AT FT ATAH ZT AT 47
7 mtoz Fv 7= feafr 2 amet 20 AT o
ST {0 ST T aTAY & AT
FTCT ATAT ST § FAT I AL ST GHIC FF
speqy AY fd A F w7 e & gve
# ferfr 7 21 1 9T #7 ot 77 & fR S
|RTAT 98 HG-ATS Qi & [AFaT 4 47 917
TR I3t F A 31 3 AR awEe
fafra & faser, afen ¥ a7 Gfrm =u
g frdq, afsa w9 waraAnr w71 afrEtee
T ATAT AT FT HATH ZA7 T 72T 2 | 77 ey
o g & fod W iy AT T # s
1 arEamT w1 afafafaer =T T oA w5,
FA VR ANTAT F ATEF F9F7 ¥E AW |
0 g FY qAA feafy wamEr A= oA T@
g ey

TH TF AT 7Z FEA H S R A AW
T TAT AT F—WTTA AT TIAATAT KT A FEAT
g, 0%, FAFAT W AL A AT TG AFAT
g
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T8 wAER g9 it @ foodl T F§
g S AT & 9T 8 SR qUETT & FT A
T FEEM A Q@ E 1 I 1 faar g foe
foerar -7 =mgm £ =it qorae arene § o ¢
qIT HIGT A T A1 A AAET G A s
oz T ooy § 99 &1 QU@ IwEW a8 w2
FLIZ 1 HIA AT SATET SRIWT & WK
= firz =0 § 9 3 A e ¥ 7R gaee
9d I A T R @IAGA § | T ACER AT ATH
F A faeell ¥ 30 9HC AN w2 AT w2
A7 g% 9% A § T THR KT TAE G 6
T &N 2A o Fam Wiy &7 A gt @)
# o & o 7g war g g A s Wl
T AT R ATV JATE W AT FI 5 Afaer
# ey A1 #7 &0 0 & F 7 59 F 77
FATHAATH £\ P 2 FTAAE § ITFT STae
EET ATET € M 39 a2 § w4 744 & fax
IRm F15 faviy waw fwar @ 0 5 e
a1 9g & % 37 sw ¥ o S e ),
Sar 5 79 gum gt ¥ QT & 9T 1w
ATAT AIE FETME § TST § ( THhd TH
T 9T T SigTsiT & suaeaT Ag % fqay a2
T TG AT TF WL AT T &7 e o
A | T 919 71 fa9T ' & dmAr aifed
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% T § ArETIET 7 e givetar
F gAY T FZAT ARAT g | ATHTATOI THTE
TSt 721 & w1 gfatafaey #39 Fn @A g
afrT ¥ i § g 1 6T 3 7
fexfR aweY St vEy & 5" Ay § =3 TR
FI sifeertay &1 a7 W | g9 D] 9
& o= i wfvrefag w1 Frem g o wr )
qfomy #m g 7 & mgw 5 awad dd =
T FT A & a8 avafawar Ay ad qavwe
qg a1 wud franier gtywfen 1 9 o
Ffaamam F G g ad
FVTAY & W 9 W A IH awaasoT gl 2



113 Discussion on

working \
M7 T 2w & g gl & Sy g oA 3
wfgsrfe «1 afzm ﬁmw%uﬁﬁuﬁr(
STAFT § 7 § O T qEg H SR A A
feafr & st end & P T Y 0F |
Ata#rd #1 frgew foar | 7 wfrerdy agr
T feaf & IEETT 97 F arg 55y 9w 1w
ey § 37 w1 wSFA gl gl
TE AL N AT AF T 0 F @G FA AL AT
i AWem & 37y Ay &Y Gy feats & an
F 71 yarwr #X fear o | g A 8
1 7g A & # Gifafera afafs & v 2w |
A T AR TF AEEY srHTarEm #HETT‘
TE AT AT JGHRT To o dlo & AT
FT &1 1 HU FEA ¥ ST v faAnd
FY A=l 57 Ao & A 3= W S A
ﬁwwmﬁﬁwa&wqﬁﬁrﬁcﬁ?ﬁrmm\l
ST AT FT T BRI T @ o A |
FT IHFT TICOH FT €00 | Ig #19 g1 §i | L
mﬁﬁwm%wm%ﬁﬁwﬁr#ﬁmg
F1 WY & Y frer 3w aut & 39 ¥ S a9 |
a%wqa%waﬁ-{%ragwwqa@ﬁ\
et agg & sraToraTent A1 a1 fawrr ¥ g |
% T § T O T A A 7
\
|
1
|

w7 & ey At & wrers & w9 At ot

X & A7 wmafag e 7 & ome mee ¥
<7 ATl frar wvar 8 R § 9 A Feen

T 73 IO AR &7 & § 5 o s 7 faan

2 famwe 19728 30 FaTEC 1973 A% O |
afrat #1 foee f fom &1 08 www wefe |
FCE & g @Y w0 & wfus a1 8 w3 afeafes [
faar war | 7 ot fvz § 9 W 73 DX ey |
1 forve 3 forer & o0 ¥ felt 47 o freft Fr e |
0 fFef) 31 & O ATt sTheE &1 el e e |
A 9 FTFEN OF 29 fmmara ¥ dmr ;
Al § 1 & T8 T A 5 3w A gzafw |
T & o 797 99 TR AgE fAvafaarm ’
FT AN A TTAATF [ efow Frufa #Y garor '
# AT aT 731 ¥ e o 7 s A |
T F a7 S F A ¢ FAGTAT T
froataaee ¥ 3w froa & steams E fom A1

[30 APRIL 1974]

of Ministry of Information
& Broadcasting

AFETIATIT ATAfE FTAT & | 98 AR q&9¢
% guraF 2 % fow & gro smar & 9wy a9y
faameama Y war I A% AR IR A A
®q i grafea fFar aar 1 7w 51 ataa
ag & fr Ien S o faaret 1 wheata
FT Brg o I S0 F AEAH T AT T {900
& qrer s vEr %L s wfmwey &
EENSO G MR L
sarfee FOH & 99 Br ger frn S &
ATy & fan iy & @9 TE & L qEA
w qdy 17 7 9w g ot g2 A
e BT Y gATR AT Al e 7 S A
A AT 707 & e fen an, ag 8 gt
FEAA | AR JAFT F A9 g L@ T
T ORI F Rl 7 qFE & A naemwar
A1 4, 3 wfEr Mg AR g AV § TS T
Hfpm s ¥ A 9% 2 05 g9 gFa S0
FH & A &7 f7oe ¥ faw uF fems =it
1 ferges frm T &1 ET A7 A A9E T
3T a1 q9 GHA] TAATT FEFT F R
farer PR T 2 Tf T AT F9T § qAATN
FTETFA T FAT FTTHT A FT 73 (A Z7
&1 g qfeel e S afeE A B G
2\ P oAg qAACN wEL ¥ FAE F v A
TR T 2 a1 wrerad ¥ (R 33w At
aafaat & fag 1 &1 39 afegl & AT
qer & aur fioar 7 F1 T AIIAT a0
T30, e AT AT Ry g, A1 IR T A
iz § = feat s ? A fE s afaum
TE & S GAT ATAT A A 91 JAT & & PRefT g T
1 ATH IO T I2F AF © T fFAT F v 3w
HTET HEAT S0 |
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UF W aTT ST & 781 F20 A1 83—
(o3l AT ® AL 1 FETT ATETE
# 1 AWER gAfed FANT g & TrEam
R, WA T FE-FE ggea G @
TEEAF T AU A 2 SEET 9UeT &1
ST & | 7gT FgAT 6 fE e e
7 fro smd | Af gfen & wor o & ammEw
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FAfe §7 1 3T faeir AT T g T
STET, ST § 4 I1 AT AT qgA AGAL AATAE
g0 & | AT F1E SaaeT WA & AL & ATHIE A
e #1 ferfa gr v g st &faw e wafue
21T ET | UF WY ST T A1 F qEAI §
SET IR AAT AMET 1 GAIL N FT 947 HAT
A AT AT TLTE S ¥, BT TeR1 8 TR gW
ST AT ST T 9gT 3T &% WEr e, o g1
7 A% faoe 7w g7 T/ g, W wwta Agt
B1OHAT | Al F-F arEreETe § fawed
ARMATE & FATOY § 0F qA Y TATA &
T & =% ffoay ey g €t &, wre o
FENAT & qafedtr &1 framm a1 § fafg 9
Z fm—uF fa7 oF gt saf@ gar fx
antiaar ¥ uF foaeel 7 597 To=7 F7 S0 fEAm
a1 FRET Rl A 3 a=a1 R 9 faar | g
AfEAeE S FAAT & BT wA AF & IR
oZ THIT E 1 oY A% g qFT & ;Fa'é*w"r -
FR) FT WIHIR BATS THI00 H 2 )

797 a1 A fanq ®7 8 37 FFAT AT 2
foraelt TR F TEW 7 AT AT AT qGAT
@l W, agl U I % fHar {0
¥ o7 E1 FAT g QU AF AAT Y FAT o FAFHT
T T a1 T T fE AT an, urRrwar &
TAfAF ARER R CATATL FE wgw gl
FAT AT @Y £, FHTC I FT AT ATHINGF FAT
2 9T SUET ERT I AT I E 4 9 & A
¥ ST gL WA § TORT TATRFAT FL0 AT A0 L
2\ AT &F qoATAE FATT &7 A &Y, FART 57
FT A1 G AT TR | Tt AaHEr H
afafizn S qEIRF ARECT AT W AL
YEIT & AWTATY 2, ST SH I &1 WART &7 a7
SA-AAA & Waffaa &9 g, 90
wrafaegar & ST

gRand &1 feafi 72 & eifaem fawat o
%z, ¥ faeae A 94 #gm, #fs ww A e
o1 FgAr ¥ AR A6 ¥ 3w eV Fer

=11 gTENA wEE F fem omfawry q
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TRAEAT FT g, WE AT 9T &, I HF F1 A
I T HT THT TGT AT TG & ITHT A% IR
qeAT HT AT ¥ FW AT AT 7 YT S8
FEAENT FX @1 | 39 fger #1 fogrn o @
§ T2 & T WS g, AR § 7 wigarfer
1, FHATAT F1 fF7 00T & AT F7 §
7 69w ¥ FHiEt & & ¥ T aww
g | I A I AT AT FT qATE IET F AT
WEFT 39 AfEFTA T wewEear &7 § |gAr
g, =Y A TH gaq § uF gusE afufa @1
fator &% 8T g7 7198 &7 T AT $L) T
TUF FTAFH AW IW T A G, 79T-
TATFW E A INHA AHI T I 1 7 A
¥ 0¥ wigwTer 7 Sar fzw wm faad aveam &
T faamr &1 aweAm g Wi o 5
FTd WY T H 92 & femw e ge o wiawa
TEAH T ITH) 77 G A7 | qfFA HAawgan
T% § AT ¥ FH wATH] T OF e KT q
ISF I ATAFTL S A0 | Y FHAT IAR
fam s & &l w, fEe-fae g @ feo 9 2
F AT am {99 977 AT Z IAE AL A q
AT FY AT

T T FgAT A1gAT g (Gerw fefagw F Ak
7 feew fefame 71 1 G AR &, 77
2 e a1 # fF A ¥ w9y T oard & fAu
FEl g, TAH IS AT T wET F¥ o«
AEA AL T ART & AENR A JeET
1% & AreT agd fded g & araeR At T
¥ fFdr g #7 afvadw A80 war | aET &
WA AR IT AAFAT T ZR] L& B0 E Al
797 & wea fgA WY AT ATTAHT R SET
ZT g a7 T WHIT A1 ST qGfuar 1 Seaga
27 &1 Ffed age F Tofast 31 @A T
ENT 9 99 3§ & 99 YFR ¥ =99-faar
FT qE AT S0 ET £ | AAY g1 I R0 A
A F1 qfafafaes T &7 §97 9%
FT TTEA a1 fFar & sna, afwT gHeq & arg-
A1 1 55 famn-fasr o seow faar sy
a7 1 famr W a7 e, fa TR T e F1
w=r-fat a1 famte g 2
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[y sETET W]

A fGAET 919 7 79 § 7 qF % 97
a1 FZ1 o7, JREy 9% A==t ¥ A1 af=ees
T T T § ITF A0 FEM A B
F=r 4t i F 3wt g & | qiFT gt faamEy
Wid 7 TF g A7 FEr A T At 7 A
a FAAAT § afEEs fammE T waEs
7@ g, A7 getaar & fasm ae wET
& AT @ A Wy AP oy Av ow
q ol & w=iwrT f@ar 71T & 307 f6 wwe
T FTEATAT FT TZ9A (AT AT B 7 F=AE A
AR & oA wtgey ¥ e i faam
§ 77 g9 AT AL OIE TR AT AT A F
U H ST AT A AfRT SRTE 9% 9=
1391 972 = gF F {79 A9 wA ¥ 3T
FATT BIE WP F q9aT AT FleAl 97 F1 T
9377 B0, TF WY S5l AE THA AFT 2 |
T TegR § WY WAT §RiEd &7 fAmm sEr
FrET, a7 FEAT FEAT E

A AT H 9 g1 AT & aeed
W TZAT AT Z | 9 AN FETE FY AT
Hegm LAEICHOT AlH g, dEF gEAT AT
%, saF1 fmim 50 & gwr ) Sfew gafw =g
& 39 0 SFT AT qF, IT-AWALG S, T 4T
¥ afa7, e A, 3r-afaa, wae afTs afz
o ST AT AT T A A
ST ET AT FET 1T | AT 99T g
AT o7 T A afadww ferar 2 o3 s
o1 F71 T & IAH GATT EAT AT | IF qAT A
ag AT 9 A0 & Ao g g, T8 F HIFTL
A= &, 3 59 & RS o faanr ¥ w47
W AT gW g =N 99 9% e #% 3 a8
Fa T3 | o a7 & 7 owrw AT =t
3q fram § 72 & 49 =@l a9
E7 o1 AT 3 § 1 AT qT W gIerE ¥ |
21, % =t #7 a fee T =fm
5 foreg 37 fr B TR F FTATHA AT AR
2\ § o oft 37 AR EAA A LEAT AEAT
7 i st 1S off F9 A AT A AR A

4
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AR WO @91 A AT F1 12 9 7% AATATE
T F1 SEAT A T fAe ww, 9w A
H AR TR AT AT AHT P I AF A AA
g AT AR T A1fen {7 mvf|e 0%
= T 7 32 § | aWEEE 190
AT FT AT ALY X 97T

118

AL AT FEAT AT A F A
7 ety %1 feafs 771 77 & 5w owwT &
=i, FoFT o FTH T 5w qET E, I
oA g At 71 a7 am afEET g S,
AfAT owfiw § 399 AT 78T JEar ) g
qfa#T oF gATT &\ Ag 397 & urierw faugt v
AT FI TAET AE-T AT g W qi
Taf ¥ Zmwr wraw gftz & fradt gufq #Ar
& ST AT ST AT g 1 St At sl
faaat & SWwT g9 2, WiEgs @ & TEw
T T T & TTRI T AVITEE FATAT SATAT 2 |
g FiF feawia sfgerd 6F =afeEm ¥ gaw
FET &, TR T gey o s g W sfmm
T A F frdf 3w wam 07 J27 fav
2 T T aw wiaw fawAr w5y favAgr F7
T WY & T iy fywt wr fawie
FTT AT, Tg AT F AHAT 77 FF4T & | qTq
FEAT g2 AT 2 =4 faaw & g1on A gA faan
% grer fqaer A Te-afaEm & F a3y i oy o
W ¥, g W A F7 geET Tifgu ) g9y
forsTY AT 7 OHT af@eRTT FATT E & qAEr A
& AfET qarmaT & g AT w9 'Y g %
qTe 98 TG 9F-TART a1 7 N £ Faer
T TfEFT § A1 ANE W AT E & AR A1 2
TA-VTET | STA-9RET F v § qge
T H=S ATE7 S AW Z 1 AT 7919 AR
T o fe 2 T gw 2 gee A AT AT
21 I MR AT F W AW R & fwaw
15 Z9X 9f7 7T A g4 AtwA 5w a9
ufaw T TAST F ARGF T W ITHT HUST &
Hrg &, T 3F AR FT T AL 27w
T e g A R sen & O S Y en-

£ & dxr ¥ I0ET R Al iy w7 wrwor | avr worn, B s F A e s a@
g AP g AT A g 3 A P A I g, w=ifom aveds T 210 A wE wEd A



119 Discussion on [RAJYA SABHA]} of Ministry of Information 120

working

wtager 77 § 7 °1 wmalEEm am @ oaa
T 37 2 T AT T ¥ A § a1 A SE
FAT, TART WIHEHAT & 4G WY o | gEy
T F G5 F=T AT G ;

T4 a1d & a7 T w= 1 a9 g oo l
T ¥ W F G s form @ ey, |
AT Aty #7 7 fFore Aar e At g |
#1 Fraw g AT | AT & s |
AT AT a1 A OF 9F T WEAT HT r
ST FIfERT A1 AT F G T § 77 T

AT F GromTodTo T FaaT AfHFTY FT ]
o g A v o e A B |
T 74 AT § AT A ataE g1 WEr ]
¥ WY wEAr ag g IR Wer WAt oW 9w &
FET 2, AT B M ARy FE T r
WITRT AT ¥ AT oAl Far wnfey A faa |
fererm<t # 1 oT W AEET AT & a7 SEE e |
FTAF | HH WSET ALE A AE § IH AT A |
sfre s s A AT A A A |
ar | 3 7 9z foe g ar fr % 9A e ’
feet & ot GOre &0 1 A e Ag o 43
go g v & ot A fqom g oy
HET A a1 Al AF TR A e

|
T g fawm A g m g R 713w /
= T F £ S we § frwer 8, o 0 (
AT FTAT § TRA I v 8, o R
St & At T AT S AT 1295 7 09 ‘l
& oY fe=r &t famerd 21 Afw = A gRW
qTAAT 9N F—AE U F@gAT AT E——TAAT J
St arfow fode 1973-74 # werfmy g€ 3
T TTHTL 9% ITHT & JamT g fF 1713 5907 ’
F O B OFART 14794 THIV AT HTHAT GAT E, ’
sfaT 1205 <t f47) & ua § Ikt ATAUT ST .
& 7212 9EIT V4 TN K AR AT
|
|
|
u

o

AT § T a1 a1 3 faam § o wwe ® aw
F74 ATA & Wi §90 A KT AA-TAFL T8A
FEY ST WA & A 7 A3 & P omist #7 T
7 T2 frar sw | 3o ufoum a7 & g
T & 2t st A Feafr i S 1 @ |

Z ‘1

& Broadcusting

2T A 319 &ET 7 A AT HK REe s
MTEATE | HH AT WA gE qg T 06 A
AT AZTET S FI ST T 717 TF T
I 377 foAm svesToraTT & 3w wTInE A
FAT | W 39 A9 A gEar gf 5 9| @A
TR g T aw sfree T e
T FaAT FT FEFET [AT F 7 ) qH AE
FET & 5 o 3w 7 3w A oft gl e
AT ATEA &1 T 1975 ¥ qHEgATS FT
TATET TATRIE E ATTRTE ) A T ATAIRTR
AT F FFAT H, 39 & SeqH § 57901 AgeqqW
arE YR | § 9T g B ew e W A A

AT AT FEAT £ B awanady v weEw
" AT /T G4 T AT qATTE g1 WA
T = § b Agt $ e wrady 0% fa-frz
o W ¥ (% T A3 8 "
g & 9mi off e 20 mqm wroSy AWed
TIM g, S AT & FEHfA WL qriET FF 9w
FET & FTIAT &, ATCT AT ITHT JATS™ 2FHAT &
FET ST FIF ALT F AT &7 FAFT 571
T T AT § WX I KEW T TRT AT A7)
RGN

A A § AR H NFE VI F L AL 2
& T & 3w # faww R IM H
AEA &, STEN AW-TAFC (AILT T & | 9q-
ATt 57, whaEmed # o Fee v A g
ZIT 2 | ARRT JTREET ¥ AW &7 S0
2T & ATy W T o gan ¢ AneRTY
FT WG THT A L | TS FT KA g0
AR AOAAET FI Z| gE AT A B
g9 ¥ HE Ww UF 93T F 1 94T AEr
TAAT WAl F AR R 24T AZ | LA
@ mn g f& w3 a@m wmEa wr
far @ e % O T ATRIT a9
1 A @ TR 3y fawmr w8 oo
FEOZ | TG A EATL W W WG
% =9 W AT AT AT TET G | ORI JEHT
7Y F8 ATE AWl g 21 H +vgar g B oo
HARETL 98F 74 AT F 219 ¥ 97 wEA faam
T 2, T 31 96T & WEeF £ 9T AL Az
IgT AR |



121 Discussion on
working
SHRI S\RDAR AMJAD ALI (West

Bengal) : Mr. Deputy Chairman, Sir, T am
thankful to you for giving this opportunity
to this House to discuss the working of
the Information and Broadcasting Minis-
try.

MR, DEPUTY CHAIRMAN:
warn the hon, Membeis now tself  that
there arc « number of speakers. They
should t- 10 confine themselves to 10 or
15 minu..:..

1 woula

SHRY SARDAR AMJAD ALL: T was
listening tww the speech of my senior col-
league, Mr. Prakash Vir Shastri with rapt
attention. He started with Muslim l.eague
and ended with difference of Namaskat
and ‘Namaste. He levelled certain chaiges
against the All India Radio. His  fiest
charge wes that the Al Yndia Radio has
been the main spokesman of the Congicss
Party, ¢ far as 1 have understood him.
As a perty man, I would have been very
happy if the All India Radio had become
a party spokesman. But unfortunstely this
has not yet been done. Shri Prakash Vir
Shastri's charge has b2en that on various oc-
casions, the speeches, remiarks and observa-
tions of Mrs. Indirs Gandhi are  being
broadcast by the All India Radio whereas
ceriain speeches of Jaya Prakash Narayan
have n.: been focussed by the Al Indiu |
Radio. Sir. whatever status a leader might
have in public life «f h: preaches violence
or a particular mothed of doing things
which is not supported by the Constitu-
tian or by the norms of democracy of the
country, it is better that these things are
not brought down to the levei of the com- |
mon niasses to agitite theni. Ou the other
hand, if as a leader of the naticn, Mis,
Gundhi makes an apgeal o the nation that
the democratic norms of the country will
Lave to be maintained and the porliamen- |
tary institutions of the <ountry will have
to be respected, then such things will haveE
to be given publicity and if the All india |
Radio has done it. ¥ do think that they j
have dome it for the :oial welfare of the’
nation and the countrv: 1 was really sur-
prised to hear what Mr. Prakash Vir Shas- |
tri was saying. Of course there are various
charges against the All India Radio. The
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il India Radio plays a very important role
in the life of the nation wmasmuch as it is
one of the mass media. ! have also cer-
tain things to comment »gainst the All
India Radio. There arz mury more things
which can be done by the All India Radio.
There are many activities of the Govern-
ment. developmental activities, national in-
t-gration and welfare activities which can
be broadcast to draw pcople’s attention to
those programmes, We tind that not much
time is being given by the All India Radio
to these activities. The Al India  Radio
should not be an instrument for recreation
atone. I belivve that the All India Radio
should broadeast ptogrammes in which the
.ctivities of the natior, the activities of the
Government of India and variows  State
Governments a2re brought to the notice of
the people in order pot vnly to rouse na-
tional feelings but also to ahe tnem aware
of the total activities of the nation so that
they also can participate in the total welfare
ord the developmental activities of  the
country.

Sir, my second point 15 that a national
programme is being broadeust every week
{1om the All India Radio. How is it that
the songs of Nazrul Isiam und Tagere are
not being inciuded in the national prog-
ramme? I do not know why? I would
request the Munister to look into this matter
and see that such progiaimrics are broad-
cant from the All India Radio. Mr. Pra-

| 1ash Vir Shastri was speaking very much

peainst the news that relates to the inter-
national activities  and the international
world. He raised an objection.  Of course,
[ am also not one of those who want the
totul activittes of the All Tndia Radio wnly
tn be surcharged with the activities o ihe
international world. Bat, it is also true
{hat as a nation w2 canuot simply shut
our eyes to the problems which confront
the whole world as such. There are prob-
lems, for instance, the problem of Vietnam,
the problem of Palestine Liberation, the
(roblems in the South and the problems
in the West Asia. Therz are ¢ many
problems. Those problems will also have
to be broadcast to our people. And, that
is why if Alt India Radio takes the initia-
tive of givire this information to ‘he nation,
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to the people . that is also a seivice ren-
dered to the nation. As a nation we all
can contemplate on these problems. Not |
trly certain elite people of the countiy will |
be apprised of the situation but that as
a nation we are all to unite together so
as to listen to it, to express our views and
to think what our Government and our
nation should do. Therefore, I plead with
the hon. Minister to see that events of in-
teinational importance are also broadcast
from the All India Radio, through the Ex-
ternal Services Division and that will bene-
fit us, the nation as such.

Sir, T wiil speak a fex words about ke
D.AV.P., ie. the Directorate of Audio
visival Publicity. Sir, I am really cons-
trained to say once again in this House—
I have brought it to the notice of the hon.
rfuister while T was 1 Mcmber of the In-
formation and Broadcasting Ministry's Con- |
sultative Committee and also through va- |
rious questions in the House—that D.A.V.
P. publicity is being given to all big presses
and to all big newspapers. The decisions !
which they take or the way in which they;
release publicity materials to different news-
papeis shows that they are doing so only |
from the commercial point of view. I do
not think that a Government organisation |
or rather a particular Government sector |
organisation should simply judge things from ,
commercial point of view. Sir, D.A.V.P.,
will also have to think and assess things !
from the point of view of promotional acti- |
vities. The small newspapers hardly get any
assistance or publicity materials frora the |
D.A.V.P. Whereas, T find that various big'
presses get lots of publicity materials from !
the D.A.V.P. This links the big presses with
the officials in the D.A.V.P. If the hon.
Minister wants me to give him information
then I can give. There is a competition bet-
ween two big newspapers in one particular
region and there are certain D.A.V.P. offi- |
cials connected. I know that one D.A.V.P. "
official had to visit Calcnita and arrange-!
ment was made by one newspaper that he |
would go in the First Class. The moment |
the other newspaper got the information,
they booked an air ticket for that particu-
lar official. A lot of information material |
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thereafter had been given to these purticu-
lar presses. This is not fair. We nlead
the ideology of socialism. We should also
see that small newspapers get come assist-
ance through public financial institutions as
well as public organisations. But, that is
not done by the D.A.WV P, Therefore, I
would earnestly request .he hon. Minister
to take initiative in the matter and sce that
medium and small newspapers also  get
their due. This is what T want to submit
about the D.A.V.P.

Then, Sir, T want to say a few words
about the Press Information Buieau. There
are various offices under the Press Informa-
tion, Bureau. The work of the Press lafor-
mation Bureau is to give information to the
Government from the down level of the
country as well as to vercolate news from
the Government agencies to the people. Rut,
what is actually being done in the Press
Information Bureau? Sir, I want to very
carnestly submit to the hon. Minister that

| the officials in the Press Information Bu-

reau think that they are all mini-Gujrals
and mini-Dharam Bir Sinhas. They ex-
pect that all the newspaper repotters will
come to them, salute them, and if they like
a particular man or a patlicular reporter
then he will be given czertain material from
a huge bundle of papers which are daily
being typed and cyclostyled. If that parti-
cular officer is satisfied with the salute or
with the smile or with the appearance of
the particular reporter, then he will give
some material to him. 1 believe, Sir, this
is not the way. If the informations about
the activities of the Government are to
reach the millions of our people, then it
is the responsibility and duty of the Press
Information Bureau officials to percolate
it to the down level of the people. If the

i attitude of the P.IB. officials continues to

be the same, I apprehend, Sir, that the
activities of the Government will not be
percolated to the people.

Then, about the timings of the Iress
briefings by the P.ILLB. coffcials. The tim-
ings of all the press briefings are such that
it is hardly possible to get them printed
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in the newspapers—either it is at the fag
end of the day as Shri Prahash Vir Shas-
tri was telling about the briciing of Presi-
derit Brezhnev's visit or at some other
time. The same thing 15 being adopted
by the Press Information Bureau oflicials.
Therefore. 1 would plead with the hon.
Minister to look into the affairs so as to
break the activities of the PIB officials.
This is a very important medija tbrough
which the activities of the Government
percolate. I would submut that it should
cover not only the activities of the Gov-
ernment in different walks of life and in
the different Ministries. | would request
him to see that all very miincs but detailed
information is also given by the PIB to
the press people, so that the nation is
aware of the activities of the (Government
in order to make such morz awareness fot
a better solution of the problems with
which we are faced.

Then, Sir. a few words about the Film
Finance Corporation. It is all the more
good that the Government has formed the
Film Finance Corporation. = With regard
to its activities, my fiist appeal to the
hon. Minister is to Open an office of the
Films Finance Corporation at Calcutta. As
you Know, Bengali films have suflered a
setback, have suffered very much for want
of finance. I find that some assistance is be-
Ing given to certain directors and producers.
There are directors and producers who are
not world fanmous. There are
directors and producers who could do
rmauch better, but they are not getting assi-
stance. Mr. Satyajit Ray or Mr. Mrinal
Mulkherjee is getting assistance, but what
about the newcomers who want to make
headway in the film world? They are not
getting assistance. That is because you do
not have an office in Calcotta. On some
occasion he had given us to understand
that an office would be opened. Such an
office is needed very much., I would plead
with the hon. Minister to open the oifice
immediately. When  they give  public
financial assistance for making pictures, is
it not the duty of the Government to see
that the forces of violence or the ideas
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of violence are not inculcated? As  re-
gards the films which are being financed
hy the (Government somsz caittion is requir-
ed when it gives assistance to some pro-
ducers or directors through the Film Fin-
ance Corporation.

As a whole the activities of the Infor-
mation and Broadcasting Ministry are sa-
tisfactory, but there are many things which
should be improved. With regard to the
television programme, barring Hindi pic-
tares T do not find any other picture be-
ing shown. There is neither a Bengali
film shown nor an English film. No other
film is shown. Only old pictures are
shown in the same wav. Vulneirable pic-
tures are also being shown. It has become
a headache to keep TV in our house.
Small kids are also interested in it. 1t
should not cause any harm in their minds.
It should do them some good. In the
domestic atmosphere we want to witness
certain films in the TV. Tt must be edu-
cative. Therefore, while presenting these
things through the TV I hope the Minis-
ter will take the initiative tu see that they
show educative films. Scenes from the na-
tional life should also be depicted. It shonld
bz creative and educative. 1 would re-
quest the hon. Minister to take initiative
in those things.

With these few words, 1 thank yuu, Sir.

SHRI B. D. BARMAN (Tripura) : Mr.
Deputy Chairman, Sir, the Ministry of In-
formation ard Broadcasting plays an im-
portant role in the formation of public
opinion and also it is the link through
which the Goveinment keeps in touch with
the masses and with the public in general.
If we want to have a glimpse of future
India, we can have it from the working
of the Ministry of Irformation and Broad-
casting. I have gone through the Report
of the Ministry of Information and Broad-
casting and I am sorry I do not find any-
thing with regard to the future India and
the socialist India about which we are
speaking.

First of all, T would like to say that
the press is a very strong instrumert by

ol
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which we can come into contract with the
masses. But what is the position of the
piess? It is controlled by the big mono-
poly houses, by a few industrizl houses.
If you wunt to free our press from the
clutches of the vested interest, you should
try to delink the press from the control
o big business houses, otherwrse,  the
success of our public sector for which this
vested irterest class can obviously have
no affection will become difficult, because
thcy wauant to denationalise the public sec-
tor. It is the Ministry of Information and
Browdeasting which can make i endearing
to the public, by propagating thc ideas
of the public sector to the people in gene-
1al. ¥ fail to understand why m this Re-
port urder review on ‘Conference of
Public Euaterprises’ only a few lines are
written. But I think the success of the
public enterprise is the success of India as
a whole. If the public undertakings fail,
it is the failure of the future India a» a
whole. So, a  greater responsibility lies
upon the Ministry of Informatice and
Broadcasting to popularise the public sector,
to make it understandable to the people in
general, to the masses because without the
support of the masses, without the sup-
port of the people in general, public enter-
prise cunnot thrive. There is differance
between public sector and private cector.
There has been much discussion iu this
House about the public sector and the
ptivate sector in the debate upon industry
and other subjects. 1 think that public
sector cannot thrive without popular enthu-
siasm, without popular support, without
popular affection. And the task lies upon
this Ministry to make it popular, to make
it understandable to all as to what are
the aims and objects of public sector, why
the public enterprise is wurdertaken and
with what mental makeup we should
build up the public enterprise. Sc, 1 think
the necessity lies for the delinking of the
press from the big industrial houses and
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that will expose real motive of the vest-
ed interests, who cannot obviously support i
public enterprises on which the future of |
India lies. |
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biought it to the notice of the House that
the price of rewsprmt has gone up trom
£ 180 per tonne to £430 per tonne in
the last few years. There are small and me-
dium newspapers apart from the big news-
papers. And because of this shortage of
newsprint, the small and medium news-

papers , are going to be  extinct.
Measwies should be taken to see that 75
per cent newsprint goes to these papers.

Otherwise, we cannot have an independert
press.

Then 1 come to the question of films
which play a great role in the formation of
the country. But what is the picture of
the films toduy? Film is also controlled
by the big monopoly capitalist.

It 1s in the hands of monopolists. The
producer has no regard for quality or
standurd of film. He always looks to box
office popularity. And what do these 4lms
contain? The films are always obsessed

with vulgarity and violence. And then if
our young boys go astray who is to be

blamed? It is we who are to be blamed
for their moral  degradation. We  rmust
be blamed for producing films which do
not project any high standards of life. The
films ate full of violence, sex appeal and
obscenity. Therefore, until and urless the
Government takes control of the film ir-
dustiy, which is a very important step in
the reformation of our country, we cannoi
have any hope for the future of our
pation.

Mr. Deputy Chairman, Sir, T will speak
something about the All India Radio. While
T. V. in other countries has aftained
maturity we are still in infancy. There-
fore, the least said about T. V. the
better. T.V. is not accessible to the poor
and illiterate masses. It is within the
reach of an affluent few. And what sort
of programme is given by the All Iadia
Radio which has now reached the masses
of this country? The programme is ste-
reotyped. Does its programme give any
impetus to the masses as to what we are
and what our future is going to b&2?

Mr. Deputy Chairman, Sir, I would be
failing in my duty if at this moment 1
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do no: say something about my State of
Tripara. Sir, there is a programme from

the All India Radio station of Calcatta
which is called Tripuri programme. it is
broadcast not from Tripura but from A.LR.
Calcutta. I am thankful to the Calcutta
staticn of All India Radio for not dis-
continuing that programme because  this
programme is mainly for the Tripuii listen-
ers. Tripura attuined full-fledged  State-
hood in 1971. But the Tripura statior of
All India Radio is not broadcasting a
single programme in the Tripuri language
which is spoken by one-third population
of the State. The tribals of Tripura speak-
ing the Tripuri language do not have the
opportunity of hearing from the Agartala
station of ATLR any piogramme in Tri-
puri language.

Mr. Deputy Chairmar, in the Report of
the Ministry it is stated that AIR puts
up specia! programmes for Adivas’s it more
than one hundred tribal dialets. The
All India Radio station of Calcutta gives
fifteen minutes time for this Adivasi prog
ramme in Tripuri language. It is meant
for those speaking Tripuri dialects in Tri-
puia. Within this fifteen minutes there is
a talk, song, the market review ard so on.
And this fifteen-minute programme in  Tri-
puri for Adivasis is broadcast from the
Al India Radio. Calcutta and not from

Tripura. Why this step-motherly attitude

3p M

so far as All India Radio, Tripura, is con-
cerned? The listerners of All India Radio
Tripura, are entitled to hear the programme
of All India Radio, Tripura in their own
mother tongue. Why have they to listen to
All India Radio, Calcutta, for that pur-
pose ? Of course, All India Radio, Tri-
pura, is relaying All India Radio, Calcutta
so far as the Tripura programme is con-
cerned. Tripura had been a centre of fine
arts and music, both vocal and instrumental.
The Rajas of Tripura were patrons of music
and fine arts. But I know thai All India
Radio, Tripura, is giving no programme
from the local musicians, vocal and instru-
mentad, from persons who have got much
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proficiency in that line. They have been dis-
regarded. They are rotting in their own
State. Why is this step-motherly attitude
for the people of Tripura? If you ture in
to All India Rudio, Manipur, you will hear
programmes in Manipuri language. If you
tune into All India Radio, Gauhati, you
will hear the Assamese language. But if
you tune in to All India Radio, Agartala,
you will not hear the mother tongue of the
people of Tripura who are speaking the
Tripuri  language. Why is this sort of
discriminatior, this sort of step motherly
attitude towards the people of Triipura,
particularly the Tripuri-speaking people of
that locality? So T want to say that All
India Radio should develop the heritage
and culture of the people of Tripura so
that the people of Tripura may get a better
deal from the service of Al India Radio.
Thank you.

MR. DEPUTY CHAIRMAN : Shyimati
I.eeta Damodara Menon.
SHRIMATI LEELA DAMODARA

MENON (Kerala) : I thank vyou, Mr.
Deputy Chairman, for giving me an oppor-
tunity to participate in this discussion. I
consider this Ministry a very important one
because it is the one on which we depend
to induce and promote social changes and
social development in this country. I con-
gratulate the hon. Minister and his colleag-
ues for the sincere efforts they are making
to create an atmosphere in this country so
that vast millions of our people, who can
only learn and get enlightenment through
their eyes and ears, may get some know-
ledge of what is going on in the country.
There is, no doubt, that the AIR, TV and
films are some of the biggest media in this
country for transmission of knowldge and
enlightenment to our people. I am glad that
the Ministry has taken on the objective of
having a “Face to Face” programme with
individuals so that this medium could be
properly utilised to the fullest extent. I
know it is a far cry now because we have
only 1,28,0000 sets and only 15 per cent of
our rural people are contacted through this
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medium. The UNESCO standard, I believe
is that there should be one set for every
five persons. That should make us realise
that we are very far from that standard.
Nevertheless, as I said, a very sincere effort
is being made and 1 congratulate the
Ministry for the same.

I now come to the controversy that is
raging against All Tndia Radio being utilis-
ed to project the polices of the Government.
I think it is unnecessary because I feel
strongly that the All-India Radio, the tele-
vision and other media should project the
policies and programmes of the Government
because that is the only way in which the
people can understand the policies and
programmes which have been adopied on
their behalf by the Government. I also
know that the All-India Radio is not
shutting out other shades of opinion, It is
giving sufficient chances for various shades
of opinion being presented. But I feel that
these media should be utilised by the Gov-

erment to project the policies of
the Government. And if anybody
bas any idea of political influences

being projected through the All-India Radio,
he is building castles in the air to capture
the All-India Radia. The All-India Radio
has taken on many programmes of expan-
sion. But because of lack of funds they
have not been able to really do justice to
both the old and the new programmes.
For example, I cite the Calicut station of
All-India Radio. Its position is rather dismal.
It has no programme of any improvement
during the near future. At the same time
in Kerala we had a new station which has
been inaugurated and by the experience of
this being on the air for only a small per-
iod of about 11 hours, it is so short, one
wonders whether it is worthwhile having
a station which is of so little utility to the
people. I think that some new programmes
should be planned to give more funds for
the All-India Radio. At least the amount
that is coming from the commercial sector
today, which is about Rs. 16 to Rs. 18 cro-
res, should be utilised so that these expan-
sion schemes could be put on a better scale
than these are today.

[RAJYA Sabha]
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There are complaints that some of the
programmes are very unimaginative and
wooden. Piobably the new Directorate of
Evaluation will find out the drawbacks and
suggest remedial measures. And the radio
listerners forum and the rural club could be
better organised. Audience research idea of
the Ministry is now being put forth and it
will give a greater chance to make these
programmes more effective. It brings out
new talent. Some of the new programmes
have brought out new talent, I disagree
with the Member from the Opposition that
Yuv Vani is not a good programme. I be-
lieve that it is one of the most popular pro-
grammes of the All-India Radio. It has
introduced new talents and this programme
is being enjoyed by both the young and the
old. There is no harm in adding on more
nuances to the same programme. Never-
theless this has been a very good beginning.
Some of the new progammes have failed
like the science programme which was, no
doubt, a good idea. It has been so badly
presented that it has been appreciated. Tf
there are misakes—and I think we can
make mistakes—those mistakes can be cor-
rected so that we can retain the good and
throw out the bad.

With regard to family planning prog-
ramme I find that the Ministry has given
more number of hours to the family plan-
ning programme than it had intended and
targeted. That is very good. 1974 being the
World Population Year I feel thatspecial
programmes should be drawn up for this
so that the objective of the UN, viz., to
project the dangers of population explo-
sion in the world, could be better taken
to our people. I feel that this programme
should have a priority this year.

A word about women’s programmes. I
know that a vast majority of our women
arc illiterate. But they are not imbecile.
And many of the programmes are so pa-
tronising and didactic that I wish something
should be done about these programmes
so that instead of leaving the listener with
an exasperated impatience, we could have
some sort of really interesting programmes
for women.
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i think the Ministry shouid pay some | which
parti- |

attention to this
cular.

programime, in

With regard to external services,
I do not know whether Shri Shastri had
misunderstood or whether I had. I take
it that external services are meant mostly
to project India’s image abroad rather

than to project outside world’s image to

India. Probably both of us are right.
But in the projection of our image ab-
road, due to certain technical diffi-

culties, people abroad are hardly able
to hear thte news that we send out from
here. They are barely audible even in
the best sets. T do not know whether
we could improve on it without incur-
ring heavy expenditure on technical
equipment etc. But there is a danger.
Other countries less friendly or rather
indifferent to India are projecting a lot
of wrong information about India in other
couniries. We have got to Jdo something
about it und see that this distortion is
prevented.

I agree with Shri Shastri that we have
tu have good A.LR. :orrespondents at
Izast in certain places such as headyuar
ters of United Nations in New York
and Geneva where ouwr programmes, poli-
cies and our political and ezoromic pro-
blems are discussed. Wec do not have
this arrangement today

Press is another transmission belt that
takes very good and vety bad acews
throughout the country. The hon. Minis-
ter has again and aggain reiterated that
he would stick 10 poly of delinking the
Press from monopoly houses so that the
Press remains an independent organ. T
feel proud that we in this country have a
Press which is the freest in the whole
world. We must commend the role of
our Press because while they use all the
freedom of expression, they also know

when to exercise the freedom of mnot
expressing certain thing and this s |
when reporting general news about

discord and disunity in ithe country znd
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encourage sabotenrs of our inte-
grity and freedom. In this regard I
think 1 must congratulate the Ministry
for its policies of national integration and
leadership that it has given which has
made our Press aware of the freedom and
also aware of the restraints that they
should exercise when they should.

With regard to 1he big papers, of
course, some of them are beinz contrnlled

by big industrial houses in order to
project their ideas and policies. But
there are some big newspapers in this

country which have been built up on po-
pular goodwill and which have always
received popular support and stood for
popular causes. I think when we speak
of big newspapers, these should not be
clubbed with those papers which are just
the mouth-pieces of big industries in
this country.

I congratulate the Ministry for the way
in which they have come forward to help
small and medium news-papers esp:cially
at this juncture when newspapers are fac-
ing a very bad period due to shortage of
newsprint (Time bell rings.). I shall con-
clude soon. I only want to make a point
that with regard to newsprint T heard—I do
not know how far it is true and if I am
wrong. I hope the Minister would correct
me—that our ships have refused to lift the
newsprint cargo from Canada especially

| when there has been such shortage of news-

print in this country. I wish the news is
wrong.

Sir, with regard to the newsprint factor,
J feel that the pace at which they are going
is so slow that something has to be done
to expedite its being commissioned as
quickly as possible.

Sir, with regard to the films—I do not
have much time and that is why I am
rushing from the issue of newspaper to
the film media—I do not underrate the
importance of the influence of the ilms.
But I want to say one thing. [ want the
Government to see that the Film Finance
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Corporation is able to help in the pro-
duction of films in the countrv more in
ordes that there will be more good films.
In the present-day world, Sir, the trend

in films is to put some stress on violence |
Sir, this is a country where the |

and sex.
womun is symbolised as Shakti and the
mother But even in this country now the
stress is laid on sex in the films and the
woman has become a sex symbol in our
films and it is a very sad thing for this
countiy especially when the  countries
where the woman was tieated only as a
se¥ symbol are coming to our country to
get some spiritual inspiration and to see
what could be done in their countries to
reverse this evil trend. Of course, 1 know
that we have no right to dictate as to how
films shonld be produced. But something
should be rone in this connection.

Then, S, with regata ¢ television, |
should say it is also equally important.
The honourable Minister said that he was
trying to delink the Television Wing from
the AIR. T do not know when we are
going to have several channels on TV
so that the TV can cater to the needs of
every type of people. In this connection,
Sir, I wold like to say that there should
he a seyrate programme for children.
There aie neigther good bouks for children
nor good films for them nor good pro-
grammes on the TV, 1 hope that this
aspect would be taken carc of. One more
point and I will conclude.

MR. DEPUTY CHAIRMAN: You
have to wind up now,
SHRIMATI LEELA  1DAMODARA

MENON : Before I sit down. T would like
to make a small appeal to the honourable
Minister. Sir, in Kerala we do not have
the Light & Sound programme anywhere.
Kerala is going to beocome very important
from the tourist ongie and, thercfore, for
the tourists that may be coming there and
also for the people »f Keralu, it would be
a very interesting feature if at least one
Light & Sound Programme is introduced.
This 1. my appeal to the Minister.

[RAJYA SABHA]
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Sir, T thank you once again for having
given me this opportunity to participate in
this discussion.

MR. DEPUTY
Mr. Nawal Kishore.

CHAIRMAN ' Yes,

At AIA {wAT (IT qEW) © IwWAiA
AgRA ATH W UF FgA g wecayqel fafredr
FIT AN AT R R A ANE & fwsfAe W
waT AW fafdr s JoAe MEEm §)
ST @ FEETT | wIAT §, 91 Y W gfear
Uegt a7 § v fafasw @t o & afd
ST S AFAT F1 femare AT § IAY FH7 )
guar & oty wfafza & S awErs g 9Eam
% 3% A1 3ART FAA FAT M@ E [T AT
T TARTCIR Mg ArzErfeen fafaedt % waa
w1AT 3 | & ARAT g fF rwe Aed A W
3 wive grefeT sl & wTd 39 are ¥ favary
F3a § f& felt ofy SWOeT § 87 #1 0F aga
£ TeN@EE A FAT W IHAT [P OATAET
2, FTEAT § A€ TAAT &Y AASAF g IAT S
¥ e &7 & fad | 7w awg g 5 T e
oIz FET AAT &)

AT AT T AT EATE A AT
faar | g% Fedifega € €9 & 77 7@ar g
for vt F1 72 gafer a7 T & AT KT AT
2 {5 St wEET 3% A9q fAwrn #1 stAreT
TEY FTA T FRe) 7 forl adrn & qeona e
ST | gAY T AT ITH g1 H UIHeizAAe
F | OF A7 [T o HY (A ARE § 5
gaT ¥ fraeT femr 7 5§ Usgelzwde &
A FT AR qOwT G910 {99F gea e
FCEC g1 AT T F1 g1 §1 § yzaeiesde
fear #4 wedl oY 7 fesgw A A =
ag AT% F% AT IH FISE H AT W ARGl
F oft wrd ST Fifaer 7 ofF 3T EF-ww fFar
7z a1g 3F § f fosa® & avaeg ¥ gl
qeFTe A St aqte fFar & 98 T @ or
T FAAEIT AT | gHaree & FAT wfow 7wy
gU § O ara g srgar g fF for e w s wEAr
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[=fr aaa fmire]
g% 18 WA AT W AGATTZ & LI AT AT
FME T IF UF AHATH 1647 97 | H 3@ qg9
¥ 7T sraAv =vgar v e Py femm v
FZA1 & fF AomAonwe ¥ famm, #1E waar
& fr o ono 7 firam, w1 F21 & fiF wra-
qrimAT o ferr, wrf wgar & et 7 B
W oF A3 Aqg & P oAadene o fEoamrdy
orsrar & f2A ¥owrard) &0 asrd A &arE
(Vanguard) % a1, 593 orsndy &7 & 7
T 39 F9 fFAY SiEmr w50 G dr oo,
Imt 36 fadl & feaforat 21wz fagre 1
AYSIET TAHE & F6 F LT qT & | IAA
FTaAZ AT AT FH A0 A T qAFT &
a1z FART TS T HT THATA g1 T4, a7
gad % fagre swwe #1 39% fan g®
AT C G E I S
HreEAd W fTar ar 5 oAz 3w ommA o
A%, #47 &% faar v fF o fsfAee &<
fear wary A% ag faw F W& 2 fw
AT OEAEETAATT qF AT T IART
T qg g fF 3w F:F fryeefea
qIRIT FIRAT T FE0 T AFAT, T IO
RZITRT AT AFAT F, IAR! AR F
7 fraga af47 w2 faar war =@t 99 8T
fagt 3 Far ALEIC A OfFE w@=@w o7, 39H
AT FAT R FART FAAT ATAT &
e qrEer® F, T ATAT 3T (T & AT
F A9 ¥ AT g AAE fwAT AT AR
qraed § FWAT AT (AT ATET &
fF 7z T @ &1 9 A9 7 IF WY
= gk 7z wifafr F@ f5 91 owenw
IAF 1T AT § AT WA AATA FIOAM |
arEET S A wIT R TEET W qEw
2 OAR AT XM FT FAT EWIT N HH AR
1 AT T AAT F | AToEg T FAT 4T
fF afz wdfY, s19eT AT weATIE DA ATZF
El W@ 41 39 e FT WA &N ATAT
¥ AT gz & F3AT 7 {F T q@F Aman
& wa § 77 W=7 wmAr g fF owa fafasgy
¥ T3 —TR ¥4z a1 W9 AEE A Al
FE A FOET T OFIST F AT F 1 AR
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AT WE 999 ® araey gTAr 2 AT IAEr
IEHRAET qg7 791 ;AT & H17 IR

e 39 gm favg wATE ) & oF oam
% F% g fF e \awa, 9 as g, i
TEAfAT @Y F AT AweEET @ ¥ s
qT3F O A M7 3 1 (interruption) F9
A1 g1 A s off FF Ao wwT q7 agd
TR &\ SHIAT oA w1 feea AT A
fot TR & 21 AT H 3% fgATE AT €
Foft 37 om=fwnt § § 2 97 a7 7@ Az fF
i i offq Faw a7 smEfear® 99 1,
T g § wfEmod1 owiE d@ #
g o|g T ogr 0 Afew fremew
A% AELUNT F1 W12 F 47 487 27 +ifzd
fF wEar A7 WLET & AErA FTOR A

s, A tfem A & Ay R0T am
FE ¢ i a7 STeA R AT frgrA AT AR
¥ Fifero TET Z 0 WuSg wer ATFE S
8t &gl {5 gw £T-ATF AU @0 Z ZAAT
W AT AT AT AEATAT 0 A
FtpT WTEET S AT A7 7z 41 fxozETG
A ¥ AT TEEIAT AT FAwT 2
aifem PRfE s wAAT FY osEEn fEeEed
T oFY @9 § EFl 2 oz o¥m W oAw-
fezgzs wTedY & wwwg W ATEA AT AT
gl & # THE wer T g fE €A AT
Zify wifgm, Wfed ¥9F WAL OF JAEA
AAAY TE qT & A1 SATAT AT Z | AT,
g sfem et & A & owm ooz A
Fzar 2 fF AvHTT 7 T A & AaEl b
ar fF fdt #1 gAfed saam wT & AW
foT STOMT | WA A® FT AYSAT FT FUAT 2
T fodt & weaE 98 9AW AAr 2
suw fa 1w nfzev 71 o1 fafar gz A7
TR GEE F1 415 gRn 3 Ar AwE
T f frga fear v, &fwd &5 o
gfeqsz feeil #1 i1Ed qare @ AT 2
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1% AT AR@AUUT 48 & fF gw i fewdr
H WIG9 TF & IF FT AASAT a9 A8 I°F A9
AFT & WL 7 A 9 F1 fgral Treqo T w3
1 1 EATC WO FT THeAa ¥ waT 2141 2 |
ag+ f2edt &1 ausy A e ods | G
T F qwae w1 & 9w 5 2w www
aEe A qA FL, A fF TEE F7 & A7
T3 gaTar ggi 31 afafred 3 e st o
§ fgedr 7 Efefae o3 A ager ogw 9w AT
I AT HIE TIETT qET HAST F 39 9% few
T AN AT qF fgedt F AT EAfaz w1 anafwer
7@ fae Ay | & gwwar g fF oag sfam T
TRl 2 A ag frafew § wier fdt

4T g1g, 9F OF o ) EEE 4
TMOA A1gg Al IS AWD & HEET §
qF AGT F AL & AN AT g9 go ;o
qo # 77 fat &g w@ard) § @rF q97 Ft
faaey & a7 a7 AAY FT FEr et A
#ZT FT AT AT FT A EF AT FIAT A0
Fifs = gak FERfead & 5 faadr &
IF AT FY AT £ fowet & 39 e
AT F1 TG fody F 7@y a1 wrer sfear ey
¥ o1 & T S FqdrT ww|Er gar 2 A 99
T qaT T947 § WX &F I77 § FF uF & Afw
U qAT I A6 TAT AT FT FHAT FIAT
21 a0 R gm R | T8 g e 97 safw
AF FAT § 27 M AF TST AV F HF 0T
I BRI |

At fte "o Ty (WA wAW)  UF A
qifrfafdt & fF sasem 1 9z+ 9977 3
o famardi Frae & 3/ )

SHRI NAWAL KISHORE :

is a very clever man. He has anticipated as
to what 1 was going to say.

&1 i w1t e T ot 7 =gan g i g aeiten &
&1 W= g1 | & oF arq At g fF qadE e
gR T FW § FAAT A FT FIET SR
fgeat 2T iy | 98 9 T9F ¥ o0 g AbE

HATSor 1 faege 4% 919e &t 9 Ot a@ | films.

Mr. Raju

[RATYA SABHA]

i
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A & g W AR & gy At fAvARnd &
1Y FE AFAT Z—AF § T g w5 e wwr
TSR ¥ T fagwa 7z 2 fF o5t g et
g1 a3 frufaw wy  fraar awg feon
S, i {6 S wEToe F ST ¥ g
g 71 (9 a1AT foea fo 93 w1 fa anfzd
2T 37 T AeA FAL & A T ST F7 A
T FT A AT N AT TE TABIR FA ¢

A 1T & ST & 1 H FF 5 6 TgA
oF AT § AT A1EAT £ 5 FF @Yo do o
N ATTHFIEET USHT @ 98 ®OF T2 & o1
e g e, frem, T A, e
AT IEQ F T | FTEHEE FQT & %9 717
Ffear Wemr 5t &1 ATFE FRAT E 99 F
AT AT %74 | q{H AR g0 g 6 oy de,
T HITE U UFHFAA & T a1 TR areares
F 8 | afFT 77 AR 97 T8 dgAteT
FUF FA 9 T AR & F IW F Ay oww
YTHAAHT, FOHAATCHT, TUE T, Faamet) ST SrrmsT
F1 A W TFT AT #X T TR ATER T
fergramy fevgea & ame off @ &1 ardae
2, \tfvopT &, wafar & 3% 7 5 e s
g g ag g 53w & fad o 9= 3w
Eadl

TR fam weE ot W w1 % owE,
T 95 & SEWM F@r F o dle
7. 1 faq= o § g e § s w3

You are so conspicuous that 1 cannot
miss you.

o Fto 77 Y frF=e Ay & 7978 TA7TAT fpe,
) feew, 9wt figew, @t siT Afws
F1 fedr off g1 & 3w & faward st & 1< ey
W ¥ T W S e g 99 WA awer
Aqrgd FTE ¢ (2T AT 73 T FI0Aw w97 2,
FfFw w9 7w W agad feelv & AW AT g an

SHR1 SARDAR AMIAD ALI: T was
speaking about the percentage of Bengali
The number of Bengali films or
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{Shri Sardar Amjad Ali]
some other films shown is in not in pro-
portion to the Hindi films

Y wae fowlix : &1 & = FT @7 A7 9% AEL
 fr et &1 fag =2t v Ararg g% savEr gt
& W & g g wa o &, 3w e A fE fege

[30 APRIL 1974]

T & QWAL &7 qgA FET AT3T% 75 & W e e

feew &mdt 21 (Interruption ) & »fmw, &
e FAR AT AT2ATZ IS AT F
(Interruption) TFTFTAW ST, AT &1 GR £
forem &

st swmsata : foar &1 wyn e 98 39
g1

st 7w e : faar T g fae e 2
3 7w

Hql IFIAIIT wreat . IrrAafy A1, qOA-
Tt Wi e Tma 3

st qaw fewe: @ Am, Fag ag w@ra
fe 9w A12T WIS =7 1A 9¢ eAve & fw S
T AT FT 2904 Frr srar & i oY seefa
a7 qo1 femr & o &, (oo Frr mhe g
AISTE & HAL TAT A90F A AT 2, IAH! aOE
1 e T

S THTLAW ¢ (IAL TI) 7T AT AT

27

=i owaw fede ;& wawt o feem =mga
g, ot gormiq St & arzw &1 wST g,
I F AT A F AL 7 IAF 4 fHAT)
o & T § 59 fFoEw § 99 1 qre-
®rE YT &, T {g01 977 73 @I &, I -
sy A mves &, Aif o1, e g mfee
TIfEEaT ™ EIar ST @I &, a1 § S{eAn |rear
gAMEH e afear Wed & weam AW 5w
ffew & M9 § 3 7 § F79 357 | § o997
TS FT AIFA TH T2 F am T gE W
T Y § A ST e g, Atfnfafeew
degw &, % AT TR UIT ATSWT A A
7 &, qg WEAT I9% e qar &1}
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aifa7 § =itw, & @9 FTATE T AT Fg
F7 1| A A Aa w1z wrefs A1 § @ Wi
F1E e & w=r @ oA o 3HE  weR
Y Y TEAY & WY H AT g AT ATGT 7Y
T UL FT &7 FAT F7F § | AfF7 719
formmaT = a7 Y £ fr wfearanfeear ow
AT FTATETT TAAT T TET 2, T Hl F WK
fF Sumdr @1 @ fFar SU——wEw "Ww
THIAIAA WA A% T, FISH 0T &7 9
gt foraan A1+ F oF 9o fear T
7 § fan ST——% AwHAT g 9 OF AT
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o F W TAET UFA FT KT FTOAHT
Eutofll
SHRIMATI SUSHILA SHANKAR

ADIVAREKAR (Maharashtra) : Mr. De-
puty Chairman, Sir, the Ministry of In-

formation and Broadcasting through its
different  units function to reach
the maximum member of people and

despite what other Members feel I think
it has made considerable progress with the
help of these mass communication media;
specially in times of crisis and emergen-
cies it has rendered valuable service.

Sir, I will not go into the working of all
the different units but I would like to muke
my cobservations restricted to two or three
units only.

Firstly, T would like to reter to films.
The Films Duvision is really doing a good
job and is painstaking in its endeavours to
produce good film, documentaties which
cater to Indian as well as foreign audience.
But it can do still better as there is enor-
mous scope for improvement. A variety of
subjects are sclected but the presentation
has not much of variations, imagination
or originality So many a time these docu-
mentaries fail to capture the interest of
tlie wudicnce und the purpose is lost. In
the cities we see thc audience leaving the
thcatre when the documentaries are being
screened. Fortunately the interest in short
filavs,  caitoons. etc. is in-
creasing and  the Depa:tment should

WPHEHI Y,
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take advantage  of it. Another thing
is the documentaries produced  with
the eye to the foreign audience can never
be appealing to the tribal and rural audi-
ence. Even the urban and the rural audience
have different appeal. So the approach
should be a sepatate one if we really in-

[RAJYA SABHA]

tend to give information and cducation to !

the illiterate population of our counfry.

At least there are some screening facilitie, -

in urban and semi-urban areas but there
are none in the rural arcas.

Even a mobile van reaches thcre one or
twice in a year. The field publicity de-
partment should have more fucilities of

mobile vans fully equipped to move in
the remote areas of the country.
The Central Board of Fidmm Censors

examines two to three thousand films every
year. It is a well-known fact that by and
large the fiims that are produced are de-
void of any aesthetic or artistic taste and
it has hardly any social objective to fulfil.
They are mostly un-Indian. Sir, the high
increase in the premium of vicience and
sex in our films poses an alarm and not
without its social, political and economic
consequences. The scenes are in bad taste
with a tinch of morbidity and completely

out of context. The only justilication for |
rincline to be more daring. We have lo

it is it draws a larger audience and makes
larger profits, which leads to a number of
other evils like black money, income-tax
evasion, the star system, etc. What we
require, Sir, is a bold national film policy,
well defined and comprehensive and along
with it the conditions of work and employ-
ment in this industry must be regulated.
There are a number of potentialities in
[ndian films for earning the much-needed
foreign exchange by securing overseas mur-
ket with a proper policy laid down.
There are more than 400 feature films
produced every yesr. With a few excep-
tions, they are extremely over-romaantic.

devoid of any real imagination. It has a’

shoddyscript of time worn subjects, sprin-
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naive in its approach. The Film Fuance
Corporatton was formed with the sgecific
idea to finance production of quuli'ty rilms
in order to raise the general standard of
films, provide clean, healthy and purpose-
ful entertainment and also represent all
that is best in our country for the overscas
aundience. But unfortunately, Sir, the low-
budget films and speciaily those helped by
the Film Finance Corporation (failed to
have the right encouragement. These films
are facing a problem—whete to screen
them ? Because of lack of availability of
films theatres, the fate of these quality
films is nothing but to be icpacked into
the cans after receiving some pruisc from
here and abroad. But, sir, do you think
that it will give a boost to the {ilm move-
ment to produce low-budget movies or will
they ever come forward to undertake such
a venture ? The Ministry will have to give
serious thought to starting an art-theatre
movement. I know the experience of one
theatie at Bombay is not veiy successful,
but it is uall the more necessary to make
eflorts to solve the problems which serve
as huordles. Once it s overcome und a
chain of such theatres is estabiishad, these
films which have excellent production,
technical and acting value will no doubt
be popalar. Theie is one more point, Sir,
to which I would like to draw their alten-
tion. It is all the more likely, in o'der to
complete with TV, that our films might

guard against this danger and so the ur-
gency of popularing these quality films.

It can also establish some zontacts with
commerical cinemas and distributors who
may have surplus playing time or gaps
in the playing time between two big star-
cast films. This will take films produced by
the Society to a larger audience. Anothet
thing that the Children’s Film Society
should do 1s they should attract and en-
courage good film-makers and directors
of remowned fame to prodace films for
children, as well as for parents, who also
need education on children's problems.
These directors should be given u free hand

kled with equally silly songs and extremely | to select a suitable story and should be
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allowed to handle the rest of it with a
condition to finish the film in time and
within the stipulated budget. The Society |
will have to make fresh approaches and |
leeway to reach the children who urc near- '
ly 40 per cent of the population and who
are the hopes of tomorrow.

Sir, now I will come to AR and TV
units. AIR has made a marked quantitative
expansion in its various activities and
more so in rvegard to programmes. But,
Sir, the content and quality of programmes,
coupled with poor, urimaginative and in-
different presentation, 15 the basic :riticisin
against all varieties of programmes, be it
classical music, light music, talks, dramas
or even a school broadcast. The Chanda
Committee in its repoit has made a number
of valuable observations and suggestions !
for improving the basic character and ap-
proach of this most powerful and popular
mass media. 1 hope that they should be
implemented fast. We have to depend more
now on producing our own programmes,
as in the present situation buying them trom
abroad will have to be curtailed to save the
foreign exchange. This puts us to utilise
all our resources to develop a self-reliance
policy for improving our programmes.
AIR rightly claims that because of its en-
couragement many new amateurs are tak- |
ing to music. But still AIR has to depend ‘
more on mediocre talents for its various ;
programmes. Top-ranking artistes must not |
be allowed to develop any apathy towards
AIR by awarding them good remunera-
tion. It should also establish and main- |
tain contacts with a number of musica]&
schools nnd music circles for finding train- |
ed talents and artistes from the rural areas‘;
also should find a place and right en-
couragement.

1

The programme  of talks.
etc has its own importance. But they |
look more like stilted studio discussions
which go unnoticed. The survey gives a
surprising result that these prestigious talks
have hardly 2 per cent of listeners.

There are certain  hours reserved for
Hindi, Sanskrit and other South Indian
language lessons. But no  evaluation of

discussions,
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listeners taking advantage of them is taken.
These lessons are extremely monotonous
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]and repetitive fiom one year to other.

The family planning programme has a
special consideration in the broadcasting
schedule.  But the reports are that it too
has started lacking in variations and pre-
sentation to draw the audience attention.

The Youth programmes both on TV
and AIR are good but they cater to and
lean more on, western-oriented youths and
youths of the University campus. Special
programmes for non-student youths will
be equally welcomed and appreciated.

Another popular programme iy the
women’s and children’s programme. There
are over 4800 women listeners’ clubs and
over 8000 childien listeners’ clubs. What
is the utility of these cluns except that
they write letters to the Department ?
Some participation of these members or a
visit to their clubs from the Department will
definitely establish a link between the AIR
and the listeners.

The audience research survey is mean-

[ingless if done without proper resources.

So, it is very necessary to provide proper
financing so that the survey could help in
improving the programmes.

The Vividh Bharati is another immense-
ly popular programme  which 1eceives
nearly four to five lakhs of letters' of re-
quest every year. It is
service to earn revenues. There is a fear
expressed, Sir. that this popular channel
might be overpowered by utilising it for
marketing intercsts and products and pro-
motion of private enterprises. And so,
some versatile changes should be made by
introducing itcriis of interest in announce-
ments. The Ministry will also have to lay
down certain norms to control the adver-
tisement messages; otherwise, the business
interest might dominate to the tune of de-
viating the AIR from its objectives. So,
also, in selecting TV films, it appears that
the selection of films is more from the big
budget films than the quality films. TV
could aslo be utilised for the literacy drive
as is done in many other countries.

a commercial



147  Discussion on
working

The staff problem has been left to sim-
mer for an unnecessarily long period. The
practice of discrimination between the
programme executives and the programme
producer staff is not healthy at all. Both
are equally important and complementary
wings of the AIR. A sarangiwalla or a
tabalchi is just like any other executive
staff. Housing, promotion and other such
facilities should be for all. 1t seems that
the production staff has no promotion.
Once he is recruited as drama-voice ot
drama assistance, he retires as drama-veice
without any promotion. The programme .
staff should have social consciousness
and freedom to work if he has to
do justice to his assignments and must
- have proper facilities of reading room,
library, separate room for writing, etc. to
get better work from them. The Minis-
ter should also make it a point to meet
the production staff members once in a
year at least without the protocol para-
phernalia around them so as to really un-
derstand the grievances of the staff. The
announcement by the Minister for fresh
thinking on tke subject itself is refreshing. ‘

The delinking of T.V. from ALR. is|
another welcome  gesture T only hope
that these decisions will not be tossedi
around for a longer time. What we need |
in ALR. today is not a change of manage-
ment but new reforms to meet the new
challenges.

ff T W EE : (IAORA ) HHATT
THEETS Y, gET 0T 9HIW qard §
A9 H o= FOA 20 &1 A A F1 A
§ 97FIT FT a9 AT mgET F7 e feerer
AEA 4w WA A oS owger & s
o g7 & Wy S\ mfofam 3w ow
Tl WO W OFNET AT WedT 0 HIeET
# osarr Z, 3w oAw 7 e wger I
AT AEAT TFNGF T, IR LA AT WA |
FT AL AR T Fv F R owee o |
T Al &1 iR e A f
A FQIATFA T FAT FIET § AT AAAIT

|
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aret & AFAA FH ¢ | TF WM AT
wr oar fF ot 180 fafems @mn 7 OST
7 fed 2 s fafee AW wEEe wlEd
¢ wa fr e v Afegw &7 9T ww@m ¥
v 1 YA A F1 e 400 At g
T ¥ oW oA o AqRA g fm I
FT FAT WEAT £ | TT ATEIAON X AIEAA
T faA g¥T § HAwE &9 WA qE
FTAT & A ¥ A WWME FOT T F
FTAT F I ATE W owE ATegE A
ARATE |

ol

oy

[The Vice-Chairman (Shri V. B. Raju in
the Chair ]

Er e SO 1 B A A 1
F AL X, AR qE A @91 F AAIT
gror aw & fafwesr ot #r frae awm

% 0T g1 AT T 1 @ g smerarei
faqare AN 39 &1 WAT% &3l § | AU

@R g@feq # A @E  wfafes fang
™R F Fecem a &, fadm owe &
FAFAT F AMg TT AATEE 3A F WL ITH
F LT F ATAWMT T GETE EAT g, IF AL
T § W AT #Y T & que A%
fadry ®T AT TAW HAT A AR I X
AT AT T A T AT GATT qZ HTETN-
iy FXEGT F | T § 3T AN a7 T AT F
fr e A AT 9% wTae AT Srar g
T AF FH AT AT F Al WA T
w1 afeswe wAT & A wWrEEETT v
S AT R T TN GAT AAT I
gEm H I g | gUT g AvET A9
F1 T wEEr f1 #re fawoww e ow
IE T ARTAL AT AT | IRW HFEA
AT 74T &1 A AT few ww BT gafEw
¥ oFQ AT o | F Wgw R oamas e
ST AT FT AT FOT A W FAT %
e ¥ fer G fawm T % AT OT
amut & fam qur fom oy o § dm9 ouw

JREIT TEA T ATAT TEAT ARAT E | AF
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[t mm @ =]
FETE AR AT ¥ AT "wdTC W1 A famm ar

fF e wagEe 1972 @ Fmg gl
FHEL WX To WIEo dlo  Hlo FY aoHi
FFT A AR 33 Az w oaww fewm

T A 3T AR § FOE ANST #7128
faz T wefaee aRf 71 13,5 famr A
A7 FEfT wiEEr w1 A 4 faw o
waq femr w1 @1 w9 73 & fer oA
q oag qamA fem ST g oW A &
FEAA 4T AT FEHF AT FEgfeE 9l A
wre #T 1 T #1 w13 R A g,
T &1 F0E AT A A WA A ed
frft  sremA  merwer @
arft @ Wt & A, wEr A
oETIET AT R @ g & fF
foerelt a1 ® qET 71 ATAC G &7 A 4L
ANF ¥ FY ¥ | wEmeverET & nF ayA
@A WA 2 =W = § ownEay, W
F1 wATw g0 {7 A v wefTee faend e
o7 ¥ vF P oz omAn oA e
faest & & a1 1 =7 T [ I AEE AL
@Az x A fe A a fawen fe
§ 7 39 A0 g W wIF Ag gE, uw
AT T AT W oF T w9
A 7 f9RE el W 2 1d A1 T
s9Th W AE1 F qfRT 9% fr e (T
R IRE BN t R b tEC T M B
wifer ar s osfEToem woar feAm o
A1 W T IR &1 JAW g0 A
fed avg & g Foudr &7 & faqedt 2+
k&g TTE THTI FEFT FOT | S99
T OFgET TRl SE0 A FA ®T OURTET
F1 fadts F7T &1 AT mur wF o
farte s 0 g WAL &
T & wdl W1 IWT OTRW R qAH 20
70 ekt T 7w F freg 4

AW fEEr | FfEE A A oS qurE
o o 7 SAH graer gE e afemra-
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frem &fF ew 73 FW AR & wrwaw
5 738 AR 7w T A AR aw
A A7 wE 5 oyEmeTY § uw wad
famr & =7 & e 5 =nfm ferm o
gEAT 7 1966 ¥ W w3 AfART mvwre I
forfes & ot e frwifwr wng, ga
fagrfeor #1 £ = o5 = fam aamr
I ST WEAEY, w@RAE ¥ ATy FEAT
TEAT F, AR FT ACE § WA A5 L
e, A qATTR wA@w A for wm
tF a3 wfafs 1 frefa #1 g 7
T ORAT B ¥4 0w wAw 2 fe omer
® A 97 FT W A A4gAd 3 99w a7 0%
37 w1 afafy 7 o #1 swifa adr
FAL AT | WE AT w o sEe
T T A | W, qAAR, WA
TOF W AT FAIW 7w marhy owr
FOH XAV AZAT F AT AREAT ZIH
qo 1o "o FN A vF THAT AT F
€ O g9 A § 9 g gHA
IFAC =W H FET fF dTo dio Wio ¥ gfafafa
L WG AT AT F7 R A, T AR AT T AT
Aft & fo, fafaswr @ ¥ wefeET ¥
frer St &, Fvedwe, ST ommeTe,
gt fiy & F samr =@y feEe, A e
SHET AR FIT 0 | AT T owger
qHIHIT J yifer fFU 39 97 weEr AT
mﬁwaﬁ@?ﬂrﬂmaﬂwmvw
T4 dlo Ao Ao F FATANT &Y gAT F
fam a7 =t 7 s 3w &y e
BT FE AR A F W G¥e FoaAy
g1 wE oo afrfeafs wer woar mew ¥
qET G EAT & AT dve dlo o & A
AT AW 9HT FEA 2 owifE Az faemr
qLF &, IF 17 A, T AT 2T T 57797
FIATE, 99 & qrEETn AT gw aar v
T AT T FRAT F F AATAeT g7 AT
AR R FFET WTT W {Aqer @ &
afEr e A1 FrE qAlE T FGE IAE0 Ae

T ITF FAFT R FAE gAifvR A

Oat

T
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W T fAve @ FWEAR AE g AR
qrUAY, 99 fawelt & I W ARSI EOO
q1 WFad & I IHl FHEIK F FAA BN
fr wF Tm AR fagR § o oweAm
7 & wuefgmn v & Ar gy fae-
A FEA qVETT H OFAE W AAT 2|
faaeft @1 %1 fAaefF7 @ #1 T #FAT
AZI EAT ATEA |

AT, 9AE AE A AW Al 97

foperr 2 & 1 g7 @8R F 1 AT
T favidT T F AN ¥, IAT Aqn A
qET 3R wed & gy famr man o oTEw

Sl U S C U S
STRTATN] T WgEY, a8 47 41 T 9
1 F qmA % faafes @ wwwr qAE
A feT Agr a1 Hw TeT § Am A
# WEWENT AR & AW fE o fT
FEIH TA g W | AR A g B
FET IEW e atemea famoo s
q7 WAV, #EAT AEA g R FAE W
FoTIEY § oEwEr 12 gy fow af AfEe

g efem Wewt 7, wwmamn A, @R

f7 gEg s wew 9w gAA g fEr o
§ w 0Ar g o= gETd A s o+

fag mgn fam wmw &1 fawelr @1 v o7

10-15 &9R & & o0 a7 7F 9, A4
HETEN F gAY faA qAE AR T AT A

TE OFFT S PN TATA AT FIA g7
oY AT T T FHW AT WAW 7F av
t—afs waE ¥ A W o2 oW oW
A FT Y\ T3, TR FE, TAaEA
FTAT, IART FTT & a1 F ufy orEger
77 FVAT | WM Ffwd, AR # AifET
O AW F FAFE K g9IeT Fafe,
TeFT ¥ owrAr G #af9m, 2 o oav

THIIS AHT Z AfEd dTerET, T Ut A
TFIETT AT ZEAE TTEAAE gfesm
7 TaAtRE A F A omm osdy A & O?
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gid 97 faufeart & fm g s oAl
TG FA P SV THIM 4, T AT A
TG @A AZ AT §VAIL F A9 <@y {7
adft vy a= #1, qf weEtrE & A
T oaER fRar S et a7 #fE
AT, YUNAE! & TA d9 FF fAeer a7
IEA ATE T A TEE e 5, awee
mEa @ T oA A Foad
TR FT AWE T ¥ OUTAMATG L O97
Tt fom Jmm o Tt R wEs AT #E

™ F A FUW ET ? 1 Y AEEd 3
a9 g AEgEA & atAd #99 TE I 0f-

fgrr & mfgee &1 4F7 =@ oamEdr
TIFOET FT 9F QU =T FOF-IOF
AYE W FIATE | ¥ 97 AT ZIEIN T
g & fam fewr s oaAm 2 A =
T EE g ST T AT ATEETEl fETeaT ®
g 7 a1 & SN OFW 2 ST ATe qTEl F
s 2 1 faswer AT, W@ O w@EL @),
qE AAAAE A=A & wEEAt 7, (1eafa-
AR & NHAT 31 IARN SE TACR AT
I FAW vEAE AR § fR oo oA g
ARl fErarT ¥ AW o2 oW oAarEs
T T AT g1 ) vy Anr ofghy o i
T AT JW A | A FW A 7 & frer
famafremrer & @ oy fmafwraar &
g fm Aagr g S s & oamfrs fqon
A WEAT TEA q FL FF A
gafam FE gAm W E oamlE a9
® 9FF FA F A AT fAETmT F
I At B T o B B B O B A 1)
famr o FT AT Ot

qFEET, § 48 FEAT AEAT 97 0F "rR-
FIUT FI T UM FEAE O FAm w1
ITET A1F WE TEHEEA A900 AT FF AR
a1 & Afvr &1 f[g #7934 § AW
ETNE- I E T i 2 B B e K I M Pk o
SA g, Hem wAE afawy €, 8 39
FENAT &% AFT | qeF0 @ g7 qa



153

Discussion on
wsrking

[30 APRIL

EifttEc ol
97 5¥ frew & "eer 2o 0¥ & el
g, frarw &, F7w g, wwa oaew #
o7 Ay T v Aamrr AE w o
favam 7t ) WF Uy SN F OFRT wTEr-
A FA A BT A1 ZH AwET §Ofw
oAt (e A% F oW Av v
TR qET KT UF gEW Ar g e g,
ST a7 oA e oawe ¥ Fr a1 a8
TEAT |

W gfafes & zweg ¥ @y ¥
% fraw frzT Fem oAmEw o) e
St Zeltfasmr & @R &7 W0 aerdr AEA
# T qrET g9t g #F gy e
o9 = FIAT AEA F, & oAwmar g fR s
AEEEAT TE 8 | B A Tha aw H
S 97 W W AT A% Whz s |
2V 9uUTy ¥ W AEE-ARIE A0 P, a‘rg
T g L A A 3, yAf e |
a-faem T g, @@y 3w T@’
qﬁ%ﬂfwwwaﬁélmam%
AT, Sl swAr Fenfasw & #g |
WTH?}%Tmlﬁ'mg%W‘
Nifasm *TdMan A% T G@w 9w, 39
9T 9§ ANE] S AV 9 A 3w a6y A
T AFAT 2, 7 INEA 9 FHAT F, T W
7 G wee A FAr ZT @FAr 21 9F
W E W AE W Al ATTEE AT § I
F|E A1 AEEEAT e & 1 ag faem ¥
for 21 =A 9T qT AT afo, g
FT TAR G FRY 1 AT FATAT IH AW
¥ Fftfaem &1 A1 oifs 48 8, 9 9@
T g s’ﬂ?‘fﬁfww%ﬂ’l’t

Fi a7 @reave &
(Time bell rings)

sfyqer, # a1 aiar T ;T wmfa’m#r%
AET L @ 9@ F  fEafEr § O

|
@mnﬁ%ﬂwﬁaﬁmﬁa%m&n‘
|
|
|
|
|
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TEATt FEE F AR, AfEW WY EmAr
7= 2 fF T T ¥ AR gemm
FTE 2 W ANMENR W A®RE &
GROE T C B o e U A B A D
PECIRVE RO T G I S LA | S
e T & famy gmErr mud
IF gt A TIY X AT AT AT
- fe e wgee 1 oamwe wEr faam g
fFadl &9 for 20 & 39 w@EeT &1 AT
qURTT qENE FVAT 21 TAA B FAATN
faog wege @@ & v fAmtae
¥ gy T g fRogEne v
vw gaaml ifw wmEm feer
| [EIYY, WH 4§ FEA A AR TS
fr wEAT W1 wype gar ¢ fegeged
# aferifvar ¥z AT W AT F e
TEAT ¥ | A g AT § Sar wwarE T fewdr
A W FeRtT FE FW T IF A=
F T F 9N IIET HET 1 TZ THo
Fodlo %, agT F HEE Il g
F7F A 21 ¥ ovfRE W@ % IR wEaAr
F W FAear ¥ fEeelt 3AF wEE A
W 2 & TA S & AT
% TET G IAS AT GHAR T FL\

M Y

W oy g,

T FT,

3z

fammas &7 o1 a@y feafr &1 w0
St ARTOT g TR &1 AAANT FE &
g fammw #F &) o SAd @ T gX 3
sAAr fammE @ ™ O AEdmEE Wi
T 9T S gaer gEn Rl @ag fee
g5, wfEw @ woag o gfE
qfg Tt B s famar 2 ) ag 9|
aF d ¥ ars 8t sy g fF fam A
% freg S AI@ Teer o, fw fae
gaF W T ¥ F & AN 9§ A
grpaer fRE, @ gt Aw R g
afpw 3fF mwe & g a3
fomr  mvwre gy fowrr ATERr & 9AR!
g s ¥ eve axfendfe #W R
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TIF ST AT amRe T, de AxefEne
St #8 ® afF sEFr wma fammE @
W g #% fear, v ar 9aer 99 Jar f&ar
I AT gl A W1 fawew e W™
2 TR W@t &R &7 fegr S Al wmwr A
g f® 2x J%1T § 9T IR AT Foaw
F W@ R

afaw am ¥ FZA FEw g F A
il & @i #r fefaw s @ fow-
ST FeA # gal gt 2, T AAEw
FFEg@m g 5 &1 gm AR | FAE
T I o dw EfF oge § odw g
A B, IO W AWM W AP Omr 2
& g ouw FAW omRd ¥ g 8,
fray amm «m N0y dEW ¥ EN #
St F oavEr B et & o famar
Tgr grar f& 99 murAR et #7 Eih
TR & gg ¥ uwm o fEfas ar @y
AR AAH A o @ fR oA T@g
qrEdr B fw A WEm 9@ @dw vy oA
FAAFHHR R AR o SOR  ATHRT-
a HR gEER & AR % g ¥
7, I ¥ ¥ WM F AN g WY
FEIR F FET W o7 ¥ A9 W Oaw
THTER UE( & FaeAdaT HH g dey ¢
foamr  wwafee A ® fomr W wR
oS qaT A AWM 99 g &
g ¥ g ¥ feh o dwaifaw qwm oW
T OURT FT AT AL Z ) 2 qUES E
o a7 W AT I QAT FIAT A1
s & # e 79 feean &1 a@@or @
R AW wE  FAT W 99 I W W
AW A qeT €, T8 g A fawimd

SHRI NABIN CHANDRA BURA-
GOHAIN (Assam): Honourable Vice-
Chairman, the country is facing a great
catastrophe during its life since Indepen-
dence. The country faces the agitated
minds of the youths. The youths are too

[RAJYA SABHA]
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much agitated whenever they find that
their represcntatives in  the democratic
set up are not acting according to their
expectation. They find rampant ineffi-
ciency and corruption in every field and
on many occasions at the connivance of
the ruling authorities. They see a dark
and bleak future. Some doubts appear in
their nminds as to whether this process of
democracy can be able to deliver goods for
the achievement of their goal weddcd with
democratic socialism. Therefore the force
of the youths in the country is not hav-
ing balance now. They are losing faith
in the leadership.

In such a situation of dilemma, on
many occasions, Sir, the youth force is
exploited by the reactionary forces in the
country to achieve their ulterior objec-
tives. Shri Prakash Vir Shastri reminded
us of the arson committed in the office
of “The Searchlight” and “The Pradeep”.
It is really a sorrowful affair that the peo-
ple who have been running after demo-
cracy have been causing destruction

in the media of democracy. There-
fore, the main problem now is to
see how to cool the minds of the

agitated youth, how to bring back their lost
faith in the present system of democracy
and how to meet the challenge of the
forces of destruction and violence trying
to pull down the democratic structure of
the society. At this catastrophic moment,
there is a great need for reshaping the
minds of the youth and for bringing back
hopes to them for the success of demo-
cratic socialism and for convincing them
that the present violent agitations will not
and cannot lead them to democratic so-
cialism. ‘Therefore, in this particular cri-
tical moment, the responsibility for bring-
ing back the agitated minds of the youth
to a peaceful and normal state falls to a
great extent on the Ministry of Informa-
tion & Broadcasting. The programmes for
the youth, the “Yuva Vani”, are thought-
ful innovations to meet the needs of the
youth and the present programmes are
to be reoriented to include the talks of
the national leaders, suitable dramas and
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proper other items which can create a
good impact on the agituted young minds.
The reoriented “Yuva Vani” programmes
should cover all the radio stations, and
should be in the regional languages also,
apart from Delhi, Calcutta, Hyderabad
and Jammu. T hope the Ministry will
realise the gravity of the situation and
take immediate steps in this respect.

As a great help to the development of
the different cultures of the nation, the
radio stations should be encouraged to
give importance to miojecting the different
cultural aspects of life and also of reli-
¢gion. Now, Sir, the Gauhati radio sta-
tion is not enough for the whole of Assam
and the ncighbouring regions. There
should be a radio station at Jorhat which
is regarded as the cultural capital of
Assam. Maijuli, which is the largest fresh
water island and which is the religious
capital of Assam and which is known for
its shastriya dances and dramas stands at
the door-step of the town of Jorhat and it
deserves the attention of the Song &
Drama Division of the Ministry. As a
great help to the easy growth of the nation
in all spheres, the radio stations are to be
increased for giving opportunities in
growth and exhibition of the different cul-
tures of the nation. The personnel work-
ing in the Information & Broadecasting
Ministry must have experience and know-
ledge of all the regions of India. There-
fore, the personnel working in the State
Information & Publicity Departments
should be taken into the various offices
of the Ministry on deputation and
the officials of the Ministry might
be deputed to the State Governments
for the benefit of the regions, I
respectfully differ from tne opinion ex-
pressed by Shri Shyam Lal Yadav. He
has rather not realised the necessity of the
service of television in a backward country
like India. Television is an audio-visual
medium and influences the mind in a
better manner. Therefore, the
country should be covered by the televi-
sion programimas as early as possible. The
commissioning of the television centres at

whole !
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Deihi, Bombay, Srinagar. Amritsar and
Poona during the Fourth Plan peiiod gives
rise to the feeling that the rural masses
and others who need the television services
the most are neglected. Therefore, there
shuld be arrangements for setting up tele-
vision centres in all the rural areas whose
benefits may reach unto the last.

Sir, the country s facing a newsprint

clisis.  Small regional  newspapers have
been experiencing great difficulties on
account of this shortage. Therefore, such

newspapers should have special aid and
encouragement from the Ministry. The
newsprint distribution should not only be
based on the number of circulation of a
newspaper, but also, I think, on the out-
look of the paper concerned and this
should also be taken into consideration.

I submit that the newspapers trying for
the propagation of democratic socialism
must get preference in respect of getting
newsprint  quota.

Lastly, Sir, my question is: Have the
fikns shown in our cinema houses been
contributing to the present uneasiness of
the younger generation in the country ? In
this respect, I am one with our esteemed
friend, Shri Nawal Kishore. My answer
is: to a great cxtent—ves. Therefore, the
Film Cersor Bourd which has given green
signal to a large number of unhealthy
pictures. has done great disservice to the
country. 1 am sure that these roiten
films have created enough impact on the
young generation. We must put a stop to
exhjbition of films which concentrate on
sex appeal in the theme for earning
money only. 1 hope that the hon. Minis-
ter in charge of Information and Broad-
casting will 1ealise the need of the time
and take steps for constituting the Film
Censor Board with persons who can appre-
ciate Indian morality, culture, tradition,
etc. best. Thanks.

SHRI SALIL KUMAR GANGULI
(West Bengal): Sir, the Report of the
Ministry of Information and Broadcasting
states that “the country is in the throes of
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a serious newsprint shortage. The short-
age is not peculiar to India: it is a global |
phenomenon.” Then it says. “lndia had
planned to import a little over 2,00,000
tonnes this year against a demand of
about 2,40,000 tonnes, which itself was
based on 1estrained  consumption. But
contracts could be entered into only for
about 1,26,700 tonnes. Availabillty from
Nepa Mills was  about 40,000 tonnes.”
Sir, 1 would like to know why the con-
tracts could not be entered into up to the
extent of the planned quantity of 200,000 !
tonnes. Why was this shortfall? Who |
was responsible for entering into these
contracts ?

Then the Report says, “To make riatters
worse, even the quantities contracted for
have not been shipped according to sche-
dule. As against 71,000 tonnes of news-
print that should have moved into the
country by the end of 1973, actual ship-
ments do not amount to more than 53,000
tonnes. With dwindling stochs at home
and short supplies from abroad, an al-
ready difficult situation has become grave ”
Now, Sir, 1 would like to know who is
resporsible to arrange for the shipments?
Did the contract have a penalty clause ?
If the foreign suppliers are at fault, then
the Governmgnt could have taken certain
steps. Nobody knows what the nature of
these contracts was. Sir, I would like to
know whether we were paying for the
newsprint or, as usual, the Government
of India was depending on foreign chari-
ties. It is very strange that the contracted
shipments could not be delivered.

Sir, I would like to say that the details
of these contracts should be laid before
the Parliament so that people may know
what kind of business acumen and acti-
vity the Government officers abroad are
engaged in. Tt is also strange that India’s
requirrments beirg only .02 per cenf of
the total world supply of newsprint, the
supply could not be maintained. The quan-
tity required by India being so small, why
was it that the supply could not be main-
tained either by importing from the friend-
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East-European countries or by stepping up
production well ahead in time? I am
quite sure that the Government would not
say today that it was 1gnorant of this so-
called world-wide shortage of newsprint
which was in the offing. 1T think, Sii, that
this shortage was deliberately created by
the Government with a particular political
objective in view.

Sir, Government has imposed a 30 per
cent cut in the newsprint quota. There is
good reason to suppose that this has been
done deliberately with the object of pre-
surising the press barons, the owners of
the monopoly houses—who also control
the big press in India—for the political
objectives of the ruling party. Otherwise,
Sir, the small newsprint requirement
could be euasily maintained.

Sir, the monopoly houses control big
newspapers and the Government of India
controls them by giving them very huge
sums of money by way of advertisements
and because of this policy the views of the
opposition parties do not find any place in
the newspapers of the big press. Only the
activities of the ruling party and of Minis-
ters are magnified in the press, in the big
press, and opposition criticisms are all sti-
fled as far as possible. Even Parliamentary
debates get very little space in big press
today.

Then, Sir, it is well-known that there
are big newspapers in India whose actual
circulation is much less than the newsprint
quota allotted to them. This is a method
by which Government blackmails the press
into submission. Some pro-Syndicate pap-
ers over night became—I would not like
to mention their name—, to everybody's
knowledge they became pro-ruling Cong-
ress because some of them were caught
but later rteleased on charges of selling
newsprint in black-market. Obviously, they
had newsprint in excess of their quota. If
they cannot be blackmailed into submis-
sion then advertisements are stopped. If
the stoppage of advertisements does not
produce any results, Government has
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clearly given a hint that the papers will be
burnt down outright as happened in the
case of Searchlight—unless the big press
broadly agrees to toe the Government line.

Then, Sir, I would like to mention about
the All India Radio. This All India Radio
has been made a party organ by the rul-
ing Congress. Day in and day out all the
speeches and sermons of the members of
the ruling Congress and Ministers are given
publicity by the All India Radio, whereas
the opposition criticisms do not find any
place. In fact, even the debates of the
Rajya Sabha get very little coverage over
the All India Radio. Two of our esteemed
colleagues here, Mr. Niren Ghosh and Dr.
R. K. Chakrabarti, wrote letters about 15
days back to the All India Radio comp-
laining about this matter. But, their letters
were not even acknowledged uptil now.

Sir, the utterances of Congress leaders
of various levels, including those of the
District level, are given publicity by the
All India Radio even if these utterances
are made in the course of their own party
meetings. But the reports of big rallies and
meetings organised by opposition partics
are not given any publicity by the All
India Radio. even if requests are made to
that effect.

Sir, the very profound pronouncement
of the Prime Minister as to the impropriety
of attempting to dislodge an elected Min-
istry by agitational method is quoted by
All India Radio daily as if they are recit-
ing from scriptures. But, this All India
Radio never mentions the comments of
the opposition parties which are made
every day that this very Prime Minister
set the example, when she was the Presi.
dent of the Congress, as it was at her in-
stance that the Congress Party by violent
agitational methods dislodged the Nam-
boodripad Ministry at Kerala in 1959 and
this set the first example in this direction.

When there was the United Front Gov-
ernment in West Bengal the Labour
Minister at that time, Mr. Subodh Baner-
jee, wanted to deliver a speech over the
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Radio. The script was censored by the All
India Radio and he was not allowed to
speak because there were certain criticisms
of the Congress policies but since 1972 every
month the Chief Minister of West Bengal
in a routine fashion goes on slandering the
Opposition and the United Front Govern-
ment for all the maladies of West Bengal
from the Calcutta station of the All India
Radio without any objection from any
quarter. Sir, I would say that there is no
norm nor any decency in the Administra-
tion of All India Radio. The recommenda-
tion of the Chanda Committee that ths
All India Radio should be converted into
an autonomous body has been virtually
rejected by the Government. I would say
that if this Government wishes to keep up
even a facade of democracy they should
at least call a conference of the leaders of
the opposition parties and agree to a code
of conduct which the All India Radio
should follow in broadcasting news and
matters of political interest. But of course
it is asking too much of them. I can anti-
cipate that the hon. Minister will say that
in the All India Radio the names of the
Opposition Members of Parliament are
mentioned many more times than the
names of Congress Members. There are
reasons for that but in anv event the
names do not matter. The view points
which really matter are sunpressed.
Sir, I remember about two years back in
a maidan meeting which was held at Cal-

| cutta—a vublic meeting addressed by the

Prime Minister—a commentator described
ber as the Goddess Jagaddhadri mounting
the rostrum. This is what goes on.

Now, Sir, I come to films. There have
been serious charges of smuggling of Indian
films abroad by no less a person than the
ex-Chairman of the Indian Motion Pic-
tures Export Corporation. Obviously the
people who smuggle out Indian films which
have a very wide market in foreign count-
ries, particularly in Africa and the Middle
East, make a lot of foreign exchange. Is
it possible that this systematic business is
going on without the connivance of certain
high officials ? Sir, the other day, I think
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on the 29th March, the hon. Minister as-
sured the Lok Sabha that he will refer the
matter of the export of two prints of the
film Bobby out of India. I hope by this
time the matter has been referred and in-
vestigation has progressed. The results if
any obtained by this time should be given
by the hon. Minister to this House.

Sir, there was a promise by the Govern-
ment about two years back that a legisla-
tion would be introduced for regulating
the working condition of the workers in
the film industry. Uptil now no appro-
priate steps have been taken in that direc-
tion. I would request the hon. Minister
to kindly see that such a legislation is
introduced without any delay so that the
condition of the workers in the film in-
dustry paiticularly those in the cinema
houses and the studios—the technicians
there—are properly regulated.

Sir, certain smugglers have been trying
to take over the management, control and
ownership of the Metro Cinema in Cal-
cutta. The hon. Minister was quite sym-
pathetic about the viewpoint of the wor-
kers who had been resisting this for quite
a long time. I would request him to
take steps to see that Metro Cinema in
Calcutta is quickly taken over by the Go-
vernment or if it is not possible to find out
some way so that the workers on a co-
operative basis can run this cinema house
with government assistance.

Then, Sir, I would say that the staff
artists of All India Radio are very poorly
paid, considering  their talent. 1In the
matter of selection of contract artists in
various radio stations, particularly at Cal-
cutta, there are a number of malpractices.
Certain people are in charge of selecting
artists who themselves run music schools
and things like that and they give pre-
ference to their own nominees. This sys-
tem should be changed. About the staff
artists who are very lowly paid, insult is
added to injury by the Government by
inducting contract artists on much better
emoluments than are paid to the staff
artists. I would like the Minister to look
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into this matter and do something which
would redress the grievances of the staff
artists.

Lastly, I would like to point out certain
aspects of corruption in the Publications
Division, In the 110th Report as well as
in the 76th Report of the Public Ac-
counts Committee, the PAC has cxpressed
surprise at the dilatory tactics adopted by
the Department in taking proper steps in
respect of certain cases of theft, removul
of files and destruction of documents. 1
will read from page 58 of the PAC's
Report for 1973-74 .—

“The Committee are unhappy to note
that certain publications of the Publi-
cations Division ‘Picture Post Cards’
and 'Hand Book of India> worth Rs.
80,581 were found short in the physical
verification conducted in 1967. Copies
of Picture Post Cards and certain other
publications were later on found on sale
with a private firm of Jaipur who were
not the authorised agents.”

On the 17th December, 1973 the Minlstry
informed the PAC that the CBI enqguiry
has confirmed the sale of the said publi-
cations and picture post cards to unautho-
rised agents in Jaipur. As suggested by
them, further investigation to fix responsi-
bility for pilferage and clandestine sale
of the publications etc. was being pro-
cessed in consultation with the Central
Vigilance Commission. In this connection,
the Committee has stated at page 9 :—

“The Committee had taken a serious
view of the loss of files containing the
physical verification reports relating to
the years 1967 and 1969 and desired
that a thorough investigation be made
with a view to fixing responsibility. The
files are still stated to be not traceable.
The Committee would, therefore, like
to reiterate that responsibility should be
fixed for the loss under intimation tc
them.”

This recommendation was also there in
their previous Report. Year after year
since 1966 the Ministry is sleeping over
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it. They are not yet able to trace the
files or to fix responsibility. Somewhere it
has been stated that two clerks were res-
ponsible primarliy for this. I do not
think that it is a mere question of two
clerks being responsible. There must be
certain officers who are also responsible
for shielding whom all these dilatory tac-
tice are being adopted. I would request
the Minister himself to take all care to see
that such a thing does not happend and in
any event this particular incident may be
investigated properly and dealt with firmly
at the quickest possible time.

Thank you.
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“Bogus newsprint importers in ap-
proved list.” Several journals and publi-

cations in the approved list of newsprint
importers are fictitious.

Es LI I A L L U
e faem T oA # FE AR & W
g—A e | AR Aw AW a3 A
Ao 1 9FT ], wfaw ¥ sover Amg W@

(Time bell rings)

" # g1 iz s g o A & o

i

AR T FEE I 3 SAFT FEAT-FTT
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SHRI HABIB TANVIR (Nominatedy .
Mr. Vice-Chairman, Sir, we are living in
a society predominantly ruled by middle
classes. This is also very clear in the
functioning of the Information and Broad-
casting Ministry. Information—what in-
formation ? Broadcasting—for what ?
Communication—for whom? What com-
munication? What mass media? Some of
these fundamental questions have not yet
realy been answered by the 1 & B Ministry
The I1&B Ministry, I fezl, has had a past
which is rot very flattering. In the recent
past, with all that one could observe with ali
one’s effort, the progress is so slow that it
seems to me to be nothing but spelling a
great disaster. As in the case of every
other Ministry it is the middle class which
are ruling and their rule is of the worst
order. The most medicore, the most
selfish, the most careerist, kind of middle
class representatives are there ; the mono-
polists, by and large. of your newspaper.
also in the cinema, also in the radio, and
some with the television . This, to me. is
the state of affairs in the I&B Ministry.
It has been coming under fire for some
time. I am absolutely sure that for quite
some time the I&B Ministry will be the one
Ministry which will keep on coming under
very intense fire. At least 1 hope so, so
that it can be remedied. There is nothing
which speaks of a kind of a programme
which is geared to the cultures of this
country. 1 am a man of culture. I am
more concerned with that and T am gomng
to speak on that. Now let me cite one
personal example which is not so personal
because that in itself will amount to gene-
ralizations. The honourable Minister, Mr.
Gujral, asks me to his house to recite
poetry. He Kknows me to be a poet
worth asking to recite some poems, since
1944. 1t will be interesting to look up the
records of All India Radio to find out how
many times have they called me as a poet.
I do not grudge it. My poetry, whatever
it is worth, is my own, I have got my own
kind of compositions ; I have no complaint
I am satisfied with my own



173 Discussion on

working
[Shri Habib Tanvir.]
poetry for what it is worth. 1 am making

only an example. But there are poets who
have composed in a manner which is not
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Take your Song and Drama Division.
Is there anything which they have produced
so far—something which has any kind of
relation with the development of this

. . o] ?7 F > ye:
suited to the conventional, absolute, kind; ; country ? For the last 25 years so many

a rotten kind of art is being produced and |
it is being catered for. 1 was on the tele-
vision and 1 was trained by a man who
came from England; I was trained for one !
month, and 1 then produced a programiue
Bhukti which remained inside closed doors
of the TV. It was never transmitted. Then |
1 produced a play, Sat Paise, not a revo- |
lutionary earth-shaking play, bul a very|
down-to-the-earth  play about o railway
workers who wanted a cake. That piay
was never shown. And this was some
years ago. Then, I was connected with
the TPTA, Bombay in the olden days. That
was during the regime of Morarji Desai
and his police and when T picked up that
issue—at that time T think the 1&B Minis-
ter was no less than Mrs. Indira Gandhi—
nothing at all happened. Then I merely
had to ring up when two or three police
men came and I was charged that T am
now working for the Soviet Information
Department because I have no other better
job to do. These two examples are there.
And today T notice that there is a great
deal of favouritism. No real concrete step
is being taken to remove this state of

affairs. The state of affairs in transmission
in village has not changed. These
mediocre, middle class. exploiters, they

think in their own selfish, mediocre, way ;
they know nothing about aesthetic beauty
of those songs : they project songs of their
own type for the sake of pocketing a little
money whereever they go, or whenever
they go to a gramophone company and
they try to project their own name. Tl'_ney
sing some songs without learning anything
of real folk songs.

Whom does it cater to? To the illiterate
folk singer? Your mass media w not
geared to meet the needs of the ilhten:ate.
Your newspapers report only those little,
puny things done by your mediocre pe.oplfe
who institutionalise culture and this inst
tutioalised culture is flashed out in the
front pages of your newspapers.

lakhs of rupees have been spent on this
Division. [ feel angry about it. If you
cannot do anything, why not close it down ?
Why don't you close down this machinery
which is called the Song and Drama Divi-
sion, They have not evolved anything
which can be infectious or contagious and
which can induce people to involve them-
selves in the depelopmental activiiies of
the country. Why don't you close it and
go back ? No, because there is trade uni-
onism and there 15 nothing which the Gov-
ernment of India can do to retrace their
steps. Why don't you allow them to have
the so-called new prospects in the television
network ? They can easily be geared for
this purpose. They can be sent to the
villages. They can be geared to the folk
art.  Why is there no effort in this
direction ?

In the field of cinema, there is so much
of scope for inter-regional exchange not
only of information, bat folk art which
we are trying to do. My colleagues and I
are trying and breaking our backs to
achieve something in this field. I can
assure you that there are very few people
in the Government of India who can do
this much as some of these people are
doing. For instance, there is Kotari of
Rajasthan and there are others too. But
there is no recognition for their work, and
for these folk artists. But in the Infor-
mation and Broadcasting Ministry people
who want to make a career of it and who
want to have prestige and glory and a
place in the hierarchy are being brought.
There should have been mobile vans by
this time. We have done work in this
field and we have tested and found out that
despite language barrier people like it.
They are able to like it. People want some
of these vital things of the villages. We
have shown it to the Members of Parlia-
ment. We have shown it to some inter-
national delegates and we have shown it
to people of senmsitivity. They all like it.
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1t is only these little mediocre people whose
interest is affected and for this reason they
won't approve of it. The whole machi-
nery is not geared to produce some mas-
sive programmes.

American satellites are coming in June
1975. What have you done. That is the
target which we cannot postpone. What
are the programmes that are being organis-
ed ? Will they be conventional kind of
programmes which are being done by the
All India Radio for the last 25 years? 1
hope not.
garh, Orissa, Andhra Pradesh, North Bihar
and Kerala. These are the six clusters.
There will have to be low transmission
centres. Or, are we once again going (0
impose upon them this middle class
culture which is of the AIl India Radio?
Or, shall we go to the villages and see that
there are hundreds of people who have got
art. They require 1,500 hours of pro-
gramme in a year. It is not a great deal.
But it is not so little also. The whole
thing ought to be geared to their needs
and this should go on for one year and
the programme should be at the instruc-
tional level and at the level of supply of
fertiliser and teaching them about hygiene
and sanitation and at the same time it
should be given them also entertainment.

They are to be reoriented and it is
possible to do so and it is not an impossi-
ble thing. There are working plans for
it and there are schemes already accepted
by the Ministry. But they are dragging
their feet for months over them before
sanctioning them. After they sanction
them, that is. between their sanctioning and
their releasing the funds, there is the time-
lag. Now, the satellite is coming in 1975
and it will take some more time. By
June 1976 we should be in a position to
take over this. But how are we going to

do it? What are you going to do about !

it ? Is there going to be a new way? Is
there going to be a new path carved out
for this? Are you going to carve out a
new path for this new programme ? JE
thete is going to he one, then you have to
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take into account the feelings of the peo-
ple for whom 1 am the spokesman. I am
only a spokesman of the artists and the
intellectuals and all are becoming cynical
and they have become so cynical that they
have not even the slightest hope of seeing
any bright future. You should start from
the grass-roots level and you must root
out corruption and you must punish the
man who is responsible even for the sligh-
test possible sloppiness or neglect of duty
and you should concentrate on the pro-
grammes. Otherwise, it would not be possi-

We have clusters in Chattis-

ble to do anything. The present metro-
politan-oriented  television set-up is not
- going to help. Forgive me for saying this.
i In my opinion, this country requires very
different type of technology, a very different
type of science and a very different type of
{ television and other mass media. Sir, for
| once 1 have been able to speak out a few
|: things and I hope T will get time again to
i come here and talk about certain other
1things also. T can only hope that from
’Session to Session things will improve.
; Thank you, sir.

SHRT HARSH DEO MALAVIYA (Uttar
Pradesh) : Sir, T want to use this oppor-
tunity to throw some light and express
myself on the question of the Press reform
in India.

Sir, our former Prime Minister, the late
| Shri Jawaharlal Nehru, had, on a number
of occasions, pointed out the anomalous
. position of the Press in India. He so many
times said that the unique thing in India
! was that the big business was controlling the
! newspapers and the big business was trea-
"ting the Press also as an industry. Being
very much aware of this thing and also
"its bad effects on our socio-political life,
he had appointed a Press Commission in
1954 which consisted of very eminent
people and the commission had made outa
case for the diffusion of the Press owner-
ship in India, amongst other things. But
the recommendations of the commission
seem to have remained on paper only. In
the meantime, concentration of economic
power in a few hands occurred and the
newspapers became the mouthpieces of




177 Discussion on

working
[Shri Harsh Deo Malaviya.]

the vested interests and they have been
able to buy up even the journalists and
editors to write what they like. And, Sir,
the dirty role of the monopoly Press was
revealed to the nation when the Chinese
committed aggression on India in 1962
and, later on, during the period between
1969 and 1971, when fierce battles took
place in India between the forces of re-
action on the one hand and the forces of
progress on the other led by the Prime
Minister, Shrimati Indira Gandhi. Now,
Sir, they always talk of the freedom of the
Press. But they have made a mockery
of it. Our fiiends on the opposite side
are very much perturbed. They write and
speak anything they like and this is the
funniest thing for them to say that free-
dom of expression is muffled. They have
made a mockery of the freedom of the
Press. We know how the Press is being
controlled. In this connection, Sir, 1
would like to quote what the Minister of
Information & Broadcasting, Shri Gujral,
said in January this year somewhere in
Bombay. He said like this:

“Freedom of the Press does not mean
freedom from control, but freedom to
write. How could society be indifferent
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to the influence of the private owners of |

the Press? Tt is the ownership pattern
that is to be controlled and not the
written word.”

As the honourable Member, Shrimati

Chundawat, pointed out, you cannot write"

anything you like and to prevent this the
ownership of the newspapers has to be
controlled. But a deliberate confusion has
been created by talking about governmental
interference and so on by some people.

Sir, after the Press Commission Report
was published. no steps were taken. But,
ultimately, in 1971, a draft Bill was pre-
pared after consultations at the highest
level.

SpM.
Another Bill was prepared and that Bill

has somehow not yet seen the light of the
day. Perhaps, as our Minister pointed out
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somewhere, a study in depth was needed.
We hope that a study in depth is now
over. The Minister has committed 2 num-
ber of times that the Government stands
committed to the diffusion and delinking
of press ownership. To begin with, I
think that the governmental thinking was
not to go in for the diffusion of ownership,
but to delink the four monopoly papers,
i.e. the Hindustan Times, the Times of
India, the Statesman and the Indian Ex-
press, from the industrial owners. Here,
I would like to say that if at all why only
these 4 papers are being chosen from
amongst the papers which should be in-
cluded. Then, some time ago in March
this year, the hon. Minister, Shri Gujral,
committed in the Lok Sabha that a legis-
lation for delinking would be introduced
this year. We have continued to sleep
over the matter. In the meantime, the
press monopolies have gone on increasing.
There is now a Cochin edition of Indian
Express. The Economic Times of Bombay
has come to Delhi. The Financial Express
of Bombay has also come to Delhi. The
Government unfortunately continues to
favour the big papers and monopoly
papers by giving them huge advertisements.
In this connection, I would like to inform-—
I hope I won't be controverted—that on
the advertisement distribution of the Cen-
tral Government, a paper was laid on the
Table of the Lok Sabha on February 21,
1973, by Shri Dharam Bir Sinha in which
small papers got 24.5¢7 of the advertis-
ments and the medium papers got about
25.6997. The big papers got abont 5007
advertisements. It has been pointed out
by other speakers that the big papers com-
tinue o corner newsprint and they sell the
newsprint into the black market. Any
small journalist or any person running a
small journal in Delhi will tell you how
newsprint is being sold in the black mar-
ket in Delhi.

Sir, one of the pillars of the right reac-
tion in India is the monopoly press. It
has been continually strirring opposition to
all progressive  socio-economic measures
initiated by the government under the
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Gandhi.

Sir, the press reform is an urgent neces-
sity in our country. There have been too
many committees, tov many discussion and
too many delays. Too many drafts of
bills have come up. I hope the Minister
will realise the importance of this thing
and the urgency of this thing and come
forward with a concrete measure. The
press reform should become an integral
part of our package of socio-economic re-
forms. M there are any constitutional
difficulties in the way of undertaking press
reform, the Government should not hesitate
in amending Article 19(1)(a) of the Con-
stitution with a view to bifurcating the
freedom of expression enjoyed by the
editor from the freedom enjoyed by the
proprietor to do business. It is time that
the Government should also think in terms
of using Article 31(c) of the Constitution
to reduce the disparities in the growth of
the monopoly press and independent papers
of small and medium size,

Sir, the time is very short. T shall be
running through my points. There is the
question of the Third Wage Board for the
journalists. T believe the last Wage Board
was appointed in 1963 or 1964. I do not
exactly remember. In  October, 1973,
after a lot of pressure in the Parliament,
and from the working journalists the Gov-
ernment announced that a Third Wage
Board was going to be appointed. But no
appointment has been made. Seven months
have now passed and no wage board oppos-
ing the appointment of such a board saying
that newsprint prices have gone up, costs
have gone up. But, they conveniently for-
get that they have earned in the same period
fabulous profits and they have saved their
money by reducing the number of pages.
In the recent one or two months, as our
Minister will point out to you, the newsprint
situation has also improved. Therefore, 1
hope our Minister will take care to imme-
diately appoint a wage board. In this con-
nection, T insist that proper representation
to the representatives of working journa-
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lists is most important. The Indian Fede-
ration of Working Journalists, an organisa-
tion of great reputation, must find a place in
| this body. In the mean time I demand—as
the working journalists have demanded—
that an interim relief must be given till a
final decision is taken. The interim relief
should be 25 per cent of the wages subject
to a minimum of Rs. 100 and a maximum
of Rs. 200/-.

Sir, my another demand is to create a
public corporation of news agencies. Well,
I hope the Minister is seized of this demand
ond § shall skip over this point.

Well, about this press reform, we have
nothing to worry about. The famous
French newspaper, Le Monde—which is
one of the widest circulated papers—has
changed its ownership pattern. The Ceylon
Government has introduced legislation and
, it has controlled the Lake House group of
‘ newspapers. 1 do not know why we should
). hesitate.  (Time bell rings) Since the time
jis short, T am trying to skip over.

Sir, the latest tragedy of mismanagement
or good management in ALR. is known to
all of us. The good points and bad points
have all been dealt with. I strongly en-
dorse the zriticism made by my hon. friend,
Shri Habib Tanvir. But the latest thing
vis the suicide of Mr. Gaur. The suicide
of Mr. Gaur reveals many things. Mr. Gaur
was a balanced man. He was a good man
He was a good artist. Everybody has
paid tributes to him. What was it that
induced a man to leave his wife and child
and jump out of the window and die ?
There is something very rotten in the Tele-
vision Cenire. Something absolutely rot-
ten. And, T am sure. our vigilant Minister
has been observing, has been seeing reports
in the National Herald. All kinds of
stories are being published. Narional
Herald is a responsible newspaper.  What
has happened to about two lakh feet of
T.V. films ? What is happening to them ?
Somebody has been monkeying with them.
Somebody has been selling them in the
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black market. He has to find it out. The
criminal has to be found out. Mr. Chawla,
the Director of the Television Centie,
should be checked out. The least that
can be done is that he should be suspended
till the the inquiry is completed.

I was shocked to hear ome gentleman
saying ‘that T.V. and the All India Radio
is being converted into Indira Radio. Now
in the T.V. have heard people, I have
heard an editor, speaking, justifying Diego
Garcia, justifying the U S. action. T do not
want to take the name of the man justify-
ing that Diegc Garcia is quite all right.

AN HON. MEMBER :
the name ?

May we know

SHRI HARSH DEO MALAVIYA : No,

1 do not want to say the name. (Interrup-
tions) (Time bell rings).
Then, there is the c¢ase of the staff

artistes, of those announcers and readers,
their grievances. I know them. I have
been their friend. I have been a radio
talker. Their grievances are too many.
They are boiling and it is time that care
is taken before things boil over.

There is the case of one Hindi announ-
cer. He was speaking thrice a week. Then
it was reduced to twice a week and as time
advanced and instead of paying him more
wages. his wages have been reduced. All
these kinds of things are going on. Dicta-
torial people doing worse with the T.V.
must be stopped from acting in the way
in which they are acting.

Thank you very much.

SHRI ABU ABRAHAM (Nominated) :
Mr. Vice-Chairman, I suppose most of us
here will agree that this country is now
approaching a very crucial stage in the
development of our mass media. There is
an air of cxpectancy. Many great changes
are sure to take place in the coming
months, and it makes one feel rather
nervous and apprehensive when we consi-
der that any decision taken now will have
far-reaching consequences.
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But, Sir, T am an optimist and my opti-
mism comes from the knowledge that in
this vast organisation that we call All India
Radio and in its different departments,
both sound and television, we have men
and women of greut talent and ability and
also dedication it is headed by a Minister
who is invariably described by the staff
and those outside as ‘dynamic’, and for
very good reason. I hope Mr. Habib
Tanvir will agree with me that the middle
classes can also produce talent, though I
have no Qquarrel with the viewpoint that
he expressed.

Sir, the Minister is faced with a tremen-
dous job and it will need all his well-known
skill, ability, intellect and sophistication to
lift the AIR from its present sorry state.
Mr. Gujral, T am sure, knows as well as
anyone else, the short-comings of the AIR.
But his problem is that he has on his hand
an institution that has prematurely aged,
whose arteries have hardened and which
cannot even assimilate any nourishment
that is given. This condition has come
about through vears of neglect, through a
gradual narrowing of the vision of those
who controlled its affairs. We now have
a chance to revive this great organisation,
an organisation, that can do great service
in informing and educating our people and
in accelerating the pace of progress in this
country.

Therefore let us argue and discuss and
find ways of knowing what is the true
nature of the disease and to find the right
medicine for this prematurely old man,
the All India Radio, so that when we have
made the correct diagnosis we shall be
able to give him a few strong injections,
not of adulterated glucose, but pure and
truly effective drugs.

Sir, some of us in this House would like
to see AIR converted into a Corporation.
On the other hand the Minister was recen-
tly quoted as having a preference for the
French type of organisation, the ORTF,
' which bhas a certain amount of internal
autonomy, but owned by the Government.
Personally I have been for a long time in
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favour of a Corporation. But then I can
also see the problems of having one. After
witnessing some of the recent public deba-
tes on national affairs, it is difficult for me
to assume that a group of so-called in-
dependent, so-called non-political or nob-
party men can have any greater wisdom
or any more sense about what are the true
needs of this country’s population those

who are elected by our democratic
machinery and put in charge of our
affairs. Therefore in fairness to the
Government. J should say that they

have a case when they maintain that in
a developing country, with a vast popula-
tion of illiterate people, it may be danger-
ous for the Government to give up its con-
trol entirely. Therefore for the present a
Corporation will remain an ideal and as
we make progress we may be able to
achjeve it in course of fime.

But of one thing 1 am absolutely cer-
tain. ‘The less interference there is from
the Ministries the better for AIR. The
worst thing that goes on at the AIR s
the kind of day to day interference,
interference with particular programmes—
whether it is before it happens or after-
wards—I mean interference of a petty
nature, which is often so intimidating and
so frustrating and heartbreaking for those
who produce these programmes or take part
in them This kind of thing kills initiative.
It makes the people choose the line of least
resistance, {0 choose the obvious and the
least controversial Jine. This is the kind of
thing that removes the spark from AIR pro-
grammes, whether it is radio or television.

Therefore, 1 say : Whatever we do with
AIR in terms of organisation, let us see
to it that there is more controversy, more
argument, more excitement, and, therefore,
also more cntertainment on our radio and
television. What is the use of our leaders
talking about the challenging times and the
excitement of living in this age, when our
major national communications medium is
incapable of reflecting that challenge and
that excitement? The majority of the pro-

grammes on our radio and TV cause about | was getting,
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as much excitement as if a piece of jelly
falls to the ground. If anything kills our

( national effort, it will be boredom that will

l

do it.

Sir, only some days ago we had the ter-
rible tragedy of the death of Mr. Janaki
Gaur. It kas a personal lossto me. Apart
from being the producer of my television
programme, Personal View, he was a close
friend. He was a dcdicated man, thorough
and meticulous in his work, and he worked
hard, Now, Sir, some Members, including

| Mr. Malaviya, have spoken about this inci-

dent. I dJo not think it is fair to his
memory to use his death as a peg on which
to hang criticisms of the AIR or the Mini-
stry. Suicide is an irrational act and it is
never easy to determine what causes a man
to commit suicide. Science has still not
found a proper explanation for the pheno-
menon of suicide. I do not wish to discuss
this sad event in terms of the working con-
ditions at the AIR God knows, there are
many things wrong with AIR. But hard
work is not the most serious problem. Gaur
worked hard because he wanted to. A
lot of others do not work so hard because
they do not feel like it. They do not feel
the same dedication, when they are badly
paid, when their work is interfered with.
It is not true to say, as far as I know,
there are not enough staff to do all the
work at the AIR, It is simply that the
staff do not often put in their full share
of work because of their frustration.

""Anyway, this is my reading of the situa-

tion. But even if all the frustrations are
removed, television work will still
be nerve-wracking work. A television pro-
ducer has to organise and co-ordinate a
large number of people to muke a prog-
ramme—much larger than reqnired for a
radio programme. TV is a much more com-
plicated medium than radio. Therefore,
I think it is fair to say that those who
work on television ought to be paid better
wages than those on radio. It is a much
more difficult and specialised job. Gaur,
after some 18 years in the organisation,
as one of our outstanding
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producers and an assistant station director,
a basic salary of Rs. 800. A TV ca-
meraman starts on Rs. 600, when he can
get several times that much, if he worked
in films. Therefore, Sir, I say that one of
the first things that need to be done is
an all-round improvement in the salary
Scales, both on radio and on television,
but more so on television. This is also
important for the independent function-
ing of AIR. As someone recently point-
ed out, when the Director-General of All
India Radin gets a salary lower than that
of a Deputy Secretary in a Ministry, it is
difficult for him to exercise his indepen-
dent authority in taking decisions within
the organisation.

1 feel a bit uneasy about the grand
schemes we have for expansion of tele-
vision. When the funds available are, of
necessity, limited, I hope that the exvan-
sion of television will not be at the ex-
pense of radio or at the expense of tradi-
tional methods of instruction and educa-
tion. For a long time to come radio will
temain in India the most powerful and
the most effective medium of public en-
lightenment. At this point of time it is
far more important (o strengthen our radio
service, improve its quality, than to go in
for big schemes in television, the uscfulness
of which, in the circumstances of our
country, has yet to be tested.

I feel that there is in many people’s
minds an exaggerated idea of the impact‘
that TV can have on our society. TV, of |
course, has certain advantages over radio,'
because of its visual impact, but on the
other hand it has disadvantages too. Its'
area of reception is small, the sets are ex-
pensive—an important factor in our country
—the transmission time is limited and it
cannot be carried around with you. Also
TV, by and large, is a medium for tired
audiences. You watch TV after a day’s
hard work and you are not in a mood to
take in much serious material. Even in |
the best of TV in the world, the mass of
the programmes are entertainment pro-
grammes. The format of TV is like that
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of a tabloid newspaper—90 per cent enter-
tainment, 10 per cent instruction. This is
a feature that is built intc TV, and even if
we increase the proportion of educational
programmes, the result would be roughly
the same. There is no way to making a
tired person submit himself tp education.
He can always switch off.

186

Therefore, my personal view is that we
should proceed cautiously and gradually,
trying to evolve a system which is not based
on other countries’ experience but on our
own. Let us give ourselves time to expand
TV. 1In the meantime, let us devote more
thought and more money to the existing
instruments of public instruction and edu-
cation. Let us beur in mind that TV can-
not be a substitute for the traditional me-
thods of education, but can only supple-
ment it. Sometimes a blackboard and a
riece of chalk can achieve greater results
than a TV set costing Rs. 3000.

Thank you, Sir.

IrgHTERs (St o do ) ¢ TTAATIET
Y, wg # w7 §r agw ¥ feemv & fawn
A

o qeArET g qifegwed favew g
£ v maET .

JugwteAsr (st dto wto R ) ¢ WY AT
FT TEHA & |

st TEMREN: ® O FEwT g qei!
e, & "R ¥ 37 A g fr oo
for ofimeY qer TG dsTEd ST F T
AT A gfg viemr agr & @ ¥ wgar
e § 5 gz e § e g e
&) & wgan g fv 3@ & wAAr Wedr avn
T AT GTRIE K g ¥ w9 TR G
ferr TT ST A7 WIEAT F, ATIEE
S T AEH Jg FF a9 SR A
gafy 37 wafs gaW w&r S & ofetsy
77 ware fEam war ar s osae e S
Fgr a1 & & woq gw § WA W 9
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i1 Mol #1 AR ¥ frww # v
e Ao Ay w1 w5 ew ¥ o
T Aas) G uF g A1 98 2

A AW § ug W W g frowef
9% TF HAE AT § T U0 uHo AW,
TR #Mg weE g A Mo vAo  fammerw
A1 oF g ERF g | g i "Eg A
Ok W @ & w1 Wedt @ @ &
T gemr w1 A & S a3 g fF
T AGRw FE 7 795 9369 § ST R
g fauT #7 SEFERT @A g, JOAT A
wrafd A g, St FIWE FT oAm T@ar
& s S wfre & oA dwe @ SR
g Tl g7 A Faw S FEAe F
gt g AR FRfTee fErgra a1 99
FTAT At g Uewr w1 oFW E Ag w9
T I 2 |

qaaegq (s o @o Ty ) WA &
g qied

st U™ UF 49 g9 ¥ WO &
¥ ger g\ AW Aifee fF & g ww AR
gz § ¥ fwme gwr) § SeAr wmEar
g2 7 Uedl qafeq ox o7% ax ¥ @
ot ! gAT Ui Afafa Y S wadTe
gk ® I Ag g osed e H
oot gofem § F Amra A1 T "w@AT)
gaTr el afafy A §5F TERETE A
gf, @ & @z 9 g fF & owm «fag
fF T ¥ wmw e #e g AR
T GTo Zo ATEo HIT TotHowTEs & wufafafur
2 fegem mweme & wfafafy 3 g 3w
@ 39 38 gurd ) @ @ ] v G
g, AR 97 #Ea § amE w7 Hedr §ay
TEE L AR gE dEr S & Swa g R
g 99 f¥ ag @17 @@y & ar wr 5 oam
F1 4z Fam T g R oag @ mw fegem g
f& asFREY ST FT ST g@H FERAT gl
IEET S FET AE SEE 9g F fEmn omrn
IEF CF 9 AT & 1 A7 4q¢ fauw
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TR ST AT UE FlEAT GAT AT JEar g
L W9 fgemT FT T AT ARS g AT A
& o F apr g6 T 3 oS oW
qT |
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7Z EId FETg e g, WS FT AT wOW )

ag ot samaET gATE A Fr afaAr & gy
W AR ERT O TE T EATATEAY § 1 wa%
A1 raeT ar A sfEw efro dge Ay
qIY AT AT L AT FH ARG Al T I
HT AT gIHY AT | THHI 77 A0 qH
@ f& Ao fawa &1 ) 9F FAREL 9IS
@t A wfaar § fam g g

Fa-gaend (s @ wWte TR : MF qTF
wATEE g1

st UWATTE C § wATA 5% @O
3333 vx 7w faar & foad £ 5 3w
gw ¥ fgar, wifaew o= @i wfgar #r
F2q F% fam1 ¥ 99 W A1 5 A FeEdA
wm fegmr o sgamfw afzan &1 Ama
wr g1 # WEm {F am & oag em
a1 & wifed w@Em 1 & cEwr §9dAr
Z1 Wt &G A g, Sad &, qreEr A
TE FAA AR IgH |

3

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI 1. K.
GUJRAL) : Sir, I am grateful to hon'ble
Members of this House for having shown
so much interest in the working of the
Ministry of Information and Broadcasting.
It does not happen very often that one gets
the opportunity of discussing some of the
basic concepts of communication which this
country has chosen to follow.

Many hon’ble Members have given great
deal of attention to the institution of press
in this country, and rightly so, because I
think one of the very important institutions
that we have built over years in this
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country is the press. Sir, before the free-
dom and after the freedom we have been

having a national attiltude towards the
press as such and, therefore, when the
Constitution was formulated, we the

Indians gave to ourselves some fundamental
rights. One of the rights which the found-
ing Fathers of the Constitution gave to us
was the freedom of expression. And it
was not as if it was given as charity to a
people. It was given by a people them-
selves to themselves because we felt during
the struggle itself that there can be no de-
mocratic life and there can be no free so-
ciety as such unless the press is frce. And
that is why it was not a question of policy
with any one of us, it was a basic question
of commitment particularly for those who
had the honour of participating in the free-
dom struggle whether on this side of the
House or on that side of the House. And
in that process through whichever party
they might have fought they were all com-
mitted to one thing in common, and that
was that whenever the country becomes
free one of the institutions which should
be safeguarded with great deal of zeal and
great deal of care was the freedom of ex-
pression itself. But, unfortunately, like all
other institutions which underwent a
change, one of the changes which our press
suffered from was that as freedom came
the press became capital-intensive. Those
who were not near the freedpm struggle
somehow got hold of the press. The result
of it has been that the major medium of
communication in this country passed into
those hands which did not have the basic
sympathy for the people’s aspirations. That
is why, as time passed, they expanded very
fast. They built many newspapers. They
built many chains—from one to two, from
two to twenty, from twenty to thirty and
so on. The numbers went on increasing
but the content was missing. The result
of it was that the concept that we had
given to ourselves that freedom of press
basically means frecedom to journalist, free-
dom to the editor, supremacy of the editor
in the paper, that gradually gave way to
dominance of the managerial side and the
ownership side.

(30 APRIL 19774)
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1 think in this House, by and large, there
1s a common view on this thing that free-
dom of association, historically, does mnot
only mean that there should be no interfe-
rence from the Government, there should
be no interference from the Government
either directly or indirectly also. At the
same time it is important that we must
come to a stage when press as an institu-
tion is delivered from those who have do-
minated it simply because they have
money. If they had only run it as busi-
ness, to an extent perhaps we could have
understood it. But they did not run it for
business only. They have their own atti-
tudes towards life and since they have a
vested interest, their economic attitude,
their property attitude, their social rela-
tronship attitude, their attitude towards the
means of producion, all these definitely
decide their attitude towards public opinion
as such, So every news item or every
view that gets expressed, unfortunately al-
ways reflects that way of life and that way
of thinking. For years now, particularly
since the Press Commission in India, there
has been a strong opinion that something
should be done about it. Unfortunately some-
times we feel that that very Constitution
which we thought, in this aspect particular-
Iy, wobld be a vehicle of delivery so far as
freedom of cxpression is concerned, to an
extent because of its interpretation became
a shackle by itself, Time and again it was
tested by some of these papers in the courts
and the courts unfortunately held in a dif-
ferent way than we have been feeling about
it. It is not only in India that it is hap-
pening. The world over, as I have said
time and again, there is a struggle going
on for the release of the press from the
dominance of the money-bags, and I think
our struggle here is part of that struggle,
too. Sir, the communication movement to-
day is an international movement and I
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think the communication movement is
meant for all of ws. T can only assure
you of one thing, that is, when we talk of
de-linking, when we conceive of de-linking,

when we want to de-link the press from
I the big money, we are always trying to
evolve an institutional set-up wherein the
| Government should have nothing to do
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with it either directly or indirectly. I may
be in the Government to-day. but I think
as individuals we are committed to it and
as people of this country, we feel that it
will not be a good thing for the institution
or for India if the Government has any
interference in the Press as such. There-
fore, I totally agree with my friends and I
can make bold to make this statement that
in any set up we conceive of for de-linking
the Press from the big money, it will basi-

cally be conceived in such a way that the ;

Government should have nothing to do
with it. Therefore, my main point is that
it is not a question of the governmental
commitment only. I hope I represent, by
and large, the view of the entire House in
this matter that this de-linking must take
placc. My friend, Mr. Harsh Deo Mala-
viya rightly asked by when, because we

[RAJYA SABHA]

'
!

have. I think, spent a considerable amount ‘

of time on this.
has been tested in the courts three or four
times in one form or another. For ins-
tance, the first case came when we talked
in terms of the price-page schedule. It was
struck down. Then it came in the form
of the 24th, 25th and 26th amendments to
the Constitution. Then it came in the form
of 10 pages for newspapers. All the three
judgments gave a different type of think-
ing . ...

=t AW ;. AW, A A91EE WH
qET ZI A WA g oWeEm WA S e
= & EET ¥ Fm § AfafEr owr
T wawa g——dfefen dfm olfar |
T 837 WTH adwe | afg ag sAwr g g
® g W faer g

ot wrfo & WA : AW TN ¥ A13A
T @Eg ¥ A ad § @ vy o,
TSARIAT ST HT A a7 FHA § 87 A7E |
Bomar fzfr § us ac few & "mar g
fr Sifafer & A0 A fas ow & f&
g &t wEAr fams e gsiafaet @ wa g,
GAFI 99 WAL § WA &7 fgAr o wiwa
TF A FT T AW @l W A
TFWIAT AT TR TR T A

You will recall that it
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SHRI 1. K. GUJIRAL : That is why I
was saying, Sir, that whenever we think in
terms of de-linking, our views are very firm
on this and our views are very clear. In
this I am not representing only my views.
I have the courage to say that I am rep-
resenting the views of the Government and
its leader, Mrs. Indira Gandhi because this
is the type of set-up that she has been
thinking of.

Sir, some points have been made re-
garding the role of the Editor and my
friend, Mr. Prakash Vir Sbastri, referred to
a speech by Mr. Kushwant Singh. 1 do
not know if Shastriji is aware, years ago.
T had a public debate with Mr. Kushwant
Singh in Bombay wherein T had said and
T reiterate that unfortunately the power of

. control has gradually shifted in the big

. newspapers from the editorial room to the

managerial room. Mr. Kushwant Singh at
that time did not agree, but Mr. Kushwant
Singh now realises that what I was saying
was right although Mr. Kushwant Singh
fortunately is working in a paper where
because of the situation that the Board of
Directors is a composite one, the old con-
cept of the owners is not interfering with

‘ tus freedom. But we know of other pepers.

J know of one paper and I have talked
about it earlier as well that this one leading
paper which comes out from Calcutta and
Delhi in its memorandum and articles of
association said that editorial responsibility
is that of the Managing Director and not
of the editor. If a paper has that much

* courage to say that, if it has the check to
. say that . ..
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SHRI RABI RAY (Orissa) : Name that
paper.

SHRI 1. K. GUJRAL : . if it has
that much courage to say that the responsi-
bility does not rest in the editor, then I
do not know what type of freedom of
Press, what type of freedom of expression
you are having there. In any new set-up
delinking should be such that the editorial
responsibility should be full and complete,
in any new set-up evolved delinking should

be such where journalistic expression
is full and free, delinking should be
such that neither directly or indirectly

should there be any interference, not even
benami interference, from the proprictor.
And these are the basic paramctres

Y TEY R ITAATET WG, T T qATH
qTAT ATEAT AT | AEATSZ AN UIAEIZIHE
T fagr AoRT F A3 AT foar @, 3EEn
fefaee #x faar &1 33% &% 7 w90 W40
FEAT & 7

(Interruption)
SHRI . K. GUJRAL :
to the point . . .

3T AT (=T dodte TH)
qtaF Afaw ) &%
9w wET E |

SHRI 1. K. GUJRAL : 1f there is some-
thing left, you kindly ask me. My fiiends
have also talked about newsprint. Unfor-
tunately we have been facing very aifficult
times so far as newsprint is concerned, not
because we had shortage in India, but
world shortage is now a well-established
fact. My friend, Mr. Ganguli, has men-
tioned about it in some detail and asked
me questions which I had replied many a
titme. There had been contracts of the
STC with outsiders. And to say that we
have attached a very great deal of prestige
to outside businessmen that once they make
a contract, they do not back out of it, is
not factually correct. They made irrevo-
cable contracts but they backed out be-
cause of the price rise. Once the prices
rose, the sacrosanctity of the agreement is
not part of the capitalistic society. There-

I am coming

AT 3 &
FHY g AT AT IR [
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ments which were made, became useless
and we had to enter into new agreements
and since we aie entering into new agree-
ments, we paid more and we got less. And
even today the quantity is being determined
not by our wish or will. But the quantity
avuilable is so limited that we cannot get
as much as we want. That is why last
year unfortunatcly we had to put the allo-
cation with 30 per cent cut. This year
also the pictuie is not happy. Whatever
we have been able to get up till now makes
me feel rather uncomfortable; it makes
me feel that perhaps it may be difficult
for me even to keep up the present situa-
tion. We havc been trying to wander the
world over trying to enter into new agree-
ments, trying to pay consider higher prices
than we had paid last year. In spite of it,
the newsprint shortage continues. We have
taken steps to increase production here.
NEPA has given a good account of itself.
Although for the lust two days NEPA too
is in difficulty because of power shortage,
I do hope they will be out of trouble soon.
New factories are being set up, one in
Kerala, another in Assam. And another

private sector project is hoped to be
coming up in Himachal Pradesh. These
three or four projects are more or less

coming up. NEPA is also sought to be
doubled in its capacity. Then, one factory
of my friend, Mr. A, G. Kulkarni, is also
likely to come up. He has been promising
us for quite a few years. 1 hope his co-
operative sociely also will take more effec-
tive steps to see that their factory comes
up very soon . . .

SHRI A. G. KULKARNI (Maharash-
tra) :  Sir, since the«Minister has men-
tioned my name, I only want to submit
to you that T am after his Ministry for
the last three or four years though manu-
facture of ncwspritnt is not a joke parti-
cularly in a cooperative sector, from begas
particularly, it requires some compensa-
tory benefits from the Government. But
what T find is there are only sympathies
and Mr. Gujral desires that such a venture
should take place. Unfortunately the en-
tire Government machinery is not moving
That is the only thing

fore, what happened was that all the agree-! I wanted to submit to you. If this really

16 RSS/74—17
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is your interest, it can be done. Coopera-
tors not only in Maharashtra, but in U.P.
also are enthusiastic about it. It is not
a mere possibility. It can be done. The
ouly thing is your Minister has to supple-
ment their efforts by other compensatory
measures.

SHRI 1. K. GUIRAL : My friend Shri
A. G. Kulkarni is very right and he has
all my sympathies. But he also knows
where the power lies. In this context he
does not want to fix responsibility on
those who come from Maharashtra. He
would rather fix responsibility on me
although he knows where the sanction has
to be obtained. So far we are concerned,
begas has been one difficulty because it
is used as fuel. With the present shortage
of fuel, that is one handicap. That has
also to be faced particularly when furnace
oil is in shortage. The point is, we are
trying to build up more production capa-
city in this country.

One thing which I would like to bring
to the notice of the House is—it has come
in the papers also in the last two days—
black-marketing in newsprint. It was the
subject-matter of Calling Attention in the
other House. I say with geat deal of
pain that at a stage when you expect
leadership from the newspapers, when you
expect them to change our value system
and when you expect them to tell us how
to save insgjtutions, they indulge in these
unhealthy activities. I would not like to
name the papers. But I know some papers
are indulging in it. I only wish to say that
Government do not live on wishes only.
If the institution of Press does not correct
itself, [ think we should firmly move against
those who are indulging in black-marketing
and see that they are severely dealt with
and I am sure I will have the support of
this House in this. It is not only the ques-
tion of black-marketing in newsprint, but
it has a different dimension, namely, other
black-marketing as well. So far as shipping
shortage is concerned . . .

SHRI A. G. KULKARNI :
have to . . .

Here you

[RAJYA SABHA]
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THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : No, please.

SHRI A. G. KULKARNI : Sir, he has
to explain to the House the recent scandal
of "Economic Times' and how his Ministry
gave the permit.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : Let us not make it a dialogue.

SHRI I. K. GUJRAL: 1 was in any
way going to reply to it. I explained it
in the other House this morning, What
we have done is this. We have said that
in the interests of freedom of expiession,
if anybody wants to start a new paper,
we will give him four months entitlement
to start with, When he applies for news-
print after the paper is registered, then
we ask him to give us a bank guarantee
of 75 per cent of the value of the news-
print. After four months, he must give a
Chartered Accountant’s certificate on per-
formance. This is the proceduie. Before
this our policy was that for ihe fitst four
months we did not give anything. Then
complaints started coming saying: What
should we do in the first four months with-
out newsprint ?  The difficuity is both
vays. Tf you do not give it, then we
are trying to throttle the paper or the in-
dividual or the Party. If you give this is
the situation. The situation has now come
to a serious dimension. For instance, in
India we are giving newsprint alocation
to 760 daily papers. This year alone 263
news papers have been started. This is
a very serious thing. That is why I have
offered in the other House—I am offering
the same in this House as well—that since
a new policy of newsprint allocation has
to be made in the next few days, T will be
very much keen to discuss with my friends
in the opposition as to what should be
our attitude towards the newspapers.
Should we go back to our original policy
of giving newsprint after the paper |is
started ?  Or, should we continue the pre-
sent policy and give them newsprint in the
very beginning ? The pitfalls are there both-
ways. Dangers are on either side. There-
fore, we have to sil down and decide what
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is in the best interests of all.

This is the
main difficulty. J

Sir, some reference was made to ad- !
vertisements. 1 can only say one thing with
a greal deal of clarification. 1 can
say with a great deal of pride that so far
as the Government of India is concerned
or DAVP is concerned, we have never used
advertisement as an instrument of policy.

There is no paper in India, however
opposed to the govermment policy it might
have been, which was deprived of the
newsprint. Sir, I have been in this Minis-
try off and on for about four years or
five years and in this period, Sir, there
has not been a single case where we have
either encouraged or discouraged any!
paper on the basis of advertisements and |
we have not done anything to any paper,
whatever its policy may be. To some paper
we have not given. But these papers we
have made public and we have given the
reasons why we have not given to them.
For instance, there are some papers
which the Press Council called obscene
and vulgar and whom the Press Council
warned and held them as yellow papers
and 1 think I will have the sympathy of
this House on this that we should not
give advertisements to such papers because
such a trend should not be built up in
the country. So far as our general policy
on advertisements is concerned . . .

= ARAATA
aar A |

SHRI 1. K. GUIRAL: . . . I feel that
basically that advertisement is mnot given
as a subsidy and advertisement should not
be given as a financial support. Advertise-
ment is an instrument for reaching the
teader and cven if I differ strongly with the
cditorial view of a newspaper, I have
nothing against the readers of that news-
papers and that is why when we give ad-
vertisements to a particular paper, we want
to reach the widest possible area with our
nitessage, whatever may be the message.
For instance, these days we aie carrying
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“on a campaign against violence and, natu-

rally, when we want to mobilise public
opinion ‘against violence, we would like
every reader to read it and, therefore, I
would not like to discriminate against any
newspaper.

ot TEAREO : TEA qE AT Ag arfad
£ amem #1r % )

S Ao Fo TACH : HAUSHT A AL 20
AEAT AR fedt § AR AR fF T
AL A APAF F AATAF agA AR
2 ¥\ zAw Az &, eAd wraw
miwg @ #7205 ¢

T FTAE R ogw awam™
qed Tz g fF mfas w@T 37

z

TETEY S 2w ¥ gut EOfr amew @

ZA " AR FT AT |

Sir, a great deal of discussion has
gone on about “The Searchlight” and
rightly so.

SHRI SUBRAMANIAN SWAMY (Uttar
Pradesh) : Sir, the honourable Minister has
said that obsccne papers are not given the
advertisements. But what about a paper
like “The Motherland”?

SHRI I. K. GUJRAL : 1 think you have
not scen the advertisement of the Govern-
ment of India this morning only in “The
Motherland”.  You should have seen it
this morning.

SHRI KRISHAN KANT (Haryana) :
Sir. he does not see advertisements because
he is not perhaps interested in them.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) :  Mr. Swamy, your question has
been answered in your favour now.

SHRI I. K. GUJRAL : So far as “The
Searchlight” is concerned, I have said about
it in this House and T want again to share
the anguish of the Members. Tt~is very
unfortunate that the newspapers were burnt
by some hooligans. Often, Sir, it has been
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said that therc can be no democracy with-
out a free Press. I think it is high time
that our friemds in the Press also realised
that there can be no Press without demo-
cracy also and if some papers, in their in-
nocence, start pleading for violence and
asking the pcople to go out in the streets,
the results can be very sad and they can
be sometimes heart-breaking. If a papel
is burnt, we are all very sorry. But, Sir,
we are equally sorry when the Governor
of a State is insulted, we are equally sorry
when the Head of the State is insulted and
we ale equally sorry when the Members
are insulted and we are equally sorry when
the Members do not realise what impact
their attitude in the House can have outside

and 1 think we must realise that both
democracy and the type of attitude we
adopt towards democracy influence the

youngsters outside and that is why we must
try to save all the institutions together and
I think we are all together in this. We
must save democracy and the freedom of
the Press . . .

st AR - fFEE a¥ &

SHRI 1. K. GUIRAL : T am not saying
anything wise and I do not claim to be
saying something wise. I am saying only
the obvious thing and the obvious thing is
that we must realise this that it is both
the cause and the effect and if some peo-
ple, in their innocence, start saying that
vidioh, is dharma, that vidroh becomes
dharma, then the people outside become
influenced by it . . .

St QAT : TE T & W R AHEd
) Folt, ®F FF WA B FAEA FH AT
TH AWT  ANTAA HCAT EATNT O° ¥ | SrrAn
A ¥ g g ——-mfF F A T AR
gwfr ¥ aod TimlEas a9% ¥ AR
ferr  w91% o) oz@ wiza®  FUTEA & od
¥ 2§ WA g 2, B Sta AAT mERT q
maars w1 99 o Arag gam frag
T W AIART BT 7@ E, 9% F49 AT IA
T AAAE 2, qF F19 A1 IA F1 G490 g 06
w1 fear &t IETAT &
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ot RO : WA JOWETH AT
Y #1 w@zHT  FH[ G FAEL  SIEE F
ECIRE Tl o1 S

#t wrio Fo UFUA: WFA Al 0F
ufAimA 3@ mndar g which 1 must
straightaway deny. 1 have not mentioned
the name of Jayaprakash Ji and | have not
ubjected to the printing of Jayaprakash's
stalement, 1 have said about one editorial
and I am drawing his attention to that.

SHRI RATNARAIN : What is that ?

SHRI [. K. GUJRAL : You can read
that. Having said that, I would say that
when Searchlight people approached me
and my colleague, Mr. Sinha, not only
did we extend our sympathy to them, but
we also took specific steps. For instance,
we have agreed to give them additional
newsprint. We immediately agreed to give
them licence for importing machinery. [
have also sponsored their case to the Fi-
nancc Ministry recommending that when
they import the machinery, it should be
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Juty fiee. These are the things that 1
have done. Sir, I have also taken steps
to see that whatever advertisements they
were getting from the Government of India,
they continue to get. Is any more proof
needed of our bona fides? 1 think it is
not needed. I think it is more than clear
that we are not only sorry, but we are
heen to help as well.

(Interruptions)

N @ ow FEOA AEE AW AR
A 1 B s e i B
EGAAE 1 O s LI AP

R ws Fo qWAA  TIWAERS F, A9
gdt @ G o 2 8 s am o Wi
w g

AT [ AN A A9 & AT
frr 7 % f5 gAEromr A1 owmE A
TOIIE AT AT TN WO IARD UE
Wrgen g fe W1 T wERE F1 AR
3 9z we AL A femm B wen
§ e w2 e fr A mifer ER 8
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SHRI 1. K. GUIRAL : Sir, I want to
pass on to the next subject only by men-
tioning one thing. My friend, Shyamlal Ji,
had talked about Jana Varta. 1 can take
him into confidence and tell him that Jana

when I visited Varanasi by Shri Dwivedi
and it received immediate attention. News-
print for 1973-74 has already been allocated
to them and they have already received
their fourth instalment of newsprint. They
are already on the approved list of
D.A.V.P. and ure receiving advertisements
from the Government of India.

Therefore, it is not a question of Jan
Varta not being . . .

AN HON. MEMBER : You have not
given us the total allotment made to Jan
Varta. (Interruptions)

SHRI I. K. GUIRAL : Allotment is not
made on the basis of charity. Allotment
is made on thc basis of circulation of a
paper. And whatever circulation has been
checked and found correct on that basis
allotment is made. If my friends in Jan
Vaita have any grievance against this there,
are remedies for that. If they think that
niore newsprint should be given to them,
you or Mr. Dwivedi can write to me and
I will be very glad to look into this.

Sir, about advertisements 1 only want
to say one word and finish. One thing
this House may kindly keep in mind and
that is that the total advertisement budget
of the Government of India is very mea-
gre. Our total advertisement in the Gov-
ernment of India, ie, D.AV.P., today, is
of the order of Rs. 1.20 crores. The ad-

vertisement budget of the private sector
in India is fantastically big. Four years
ago we made an assessment and at that
time the total advertisement budget of the
private sector used to be approximately
Rs. 30 crores. Last year again we made
an assessment. It now touches Rs. 70 to
Rs. 80 crores. Therefore, those people who
want to make a case as if the Govern-
ment of India’s advertisement is very vital
in deciding the policy of a  paper. they
are very sadly mistaken. Therefore. even
when the Government of India has an
instrument, even then it cannot be used by it
because it is so small as compared to the
vastness of the private sector.,



Discussion on
worhing
Sir, radio, tightly again, has beea dis- -

cussed a great deal. The more controvei- '
sial part of it, I will come towards the
end. Let me fust deal with lesser con-
troversial aspects of the radio. In India,
which is very vast and big, it is very im-
portant that we must have a communica-
tion media, which is very eflective. Un-
fortunately, the print media as yet is very
limited both in its reach and because of
the illiteracy and because of 1ts history,
because it is still urban oriented. It is
still read by few. It does not penetrate
to the rural life. These are the limitations
of the print media as such. Therefore, we
have to a great extent make investment in
audio-visual media. Radio has been there
for about 40 years. Unfortunately, in spite |
of 40 years it has not yet spread to the
extent that it should. We have made very
meagre investment in it comparatively than
what we should have keeping in view the
size of this country. Today we say that
it reaches about 85 to 86 per cent of the
population. The 14 per cent which are left
out are socially the most vulnerable sec-
tons of the society. Border areas are still
not very adequately covered. Adivasi belt
is still not very adequately covered. So-
cially deprived are not yet very adequately
covered. And, even when a radio reaches
there finally, then the radio sets are still
not available.

203

In India today we have approximately
a crore and thirty lakhs of licensed radio
sets. Some time ago some private agency
made 2 survey and came to a very start-
ling analysis and that was that there were
about a crore and thirty lakhs of licensed
radio sets. One can say that there will
be another 50 to 60 lakhs of radio sets
which are not licensed and thus there may
be a totality of about two crores of radio
sets. Even if they are evenly spread and
four or five people have the benefit of
one radio set, you can cover only about
10 crotes of people out of 54 crores. Sir,
the startling revelation of that analysis was
that out of these total radio sets only about
10 to 14 per cent had reached the village
life. Rest of it is still urban and even in
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contact with radio in mill areas, for ins-
tance, is only to the 8 per cent of the popu-
lation. The result of it unfortunately is
that a mcdia which is so well spiead, even
this media, has remained limited by and
latge to middle class urban elite. There-
fore, 1 think a definite policy has to be
evolved whereby you can make a commu-
nication media effective, possible and an
instrument of cultural change.  Cultural
change in the first instance means that
physically radio should be available and
secondly in the programme there should
be a great deal of investment. Unfortu-
nately again, our income from radio is far
in excess than our investment in it.

6 p.M.

Last year for instance the income from
licences and commercials was approximately
Rs. 29 crores and our Budget last year
was of the order of about Rs. 17 crores.
So the Radio is virtually earning Rs. 12
croses for the exchequer rather than making
investment. 1 have becn pleading to make
it autonomous for many reasons but one of
the main reasons is that as long as it is
part of the governmental rules it suflers
from a gieat deal of handicap and onc of
the handicaps is that whenever an economy
cut is applied it is applied to the Radio.
For instance, last year there was an eco-
nomy cut of 10 per cent. What does that
mean ? It means you cannot reduce sala-
ries; you cannot 1ctrench people; the
only thing that you can cut is that you can
cut on the programmes and when once
you cut on the programmes the quality
of the programmes goes very steeply down.
Some months ago my colleague, Mr.
Dharam Bir Sinha undertook a survey of
the Bombay station for instance and he
came back with a startling result. He
said (hat our average cost per programme
has come to two annas per programme.
Now, what type of programme can vou
offer except that you keep on 1e-
peating the programme that you have once
taped ?  You are uvnable to involve new
tulent ; you are unable to involve or
create new research possibilities for prog-
rammes ; you do not have new dimensions;
you do not have training ; you do not have
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adequate feedback. Fortunately this year
we have been able to get some money to
add something new to the programmes.
For instance I am very keen to have a
very effective feedback system. No radio
system can be useful unless you have an
effective feedback. And feedback does not
only mean voluntary letters which people
sometimes write but feedback means sur-
veys in the various strata of society by
which we keep on checking up the impact
of the various programmes and unless that
is scientific the media does not become
successful. We are very keen that we
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should be able to build up a very good’

system firstly for training because unless
you give them training not only at the

entry point but also as they go along, the’

quality of the programmes will not im-
prove. We are also keen for instance in
music, to build up our own orchestra in
various stations. We are also keen that
we should encourage group singing move-
ment. India badly needs it because unless
we start singing in groups on national
themes we would not feel nationally in-
tegrated. That is why we are starting this
new group singing movement throughout
the country in the various stations. Simi-
larly we must create our own light music
sections and make it more independent so
that we do not have to rely on the film
nusic so much as we are doing at present.
These are the various aspects for which we
must make investments. I agree with Mr.
Habib Tanvir that institutionalised culture
is not the way out. I agree with that but
then culture cannot be wished in. If you
want to have a cultural policy, not only
you must have a new cultural policy but
you must have adequate resources for
ushering that in. If we want that our cul-
tural attitude should be at one not only
with our legacy, with our past, with our
tradition, but must also represent the
modern approach and the modern values
then it is very important that our invest-
ment in the media should be very substan-
tial. Our basic difficulty in India has been
that we have been trying to usher in a
cultural change through film and radio
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without making any investment. We have
too much faith in our lectures; we feel
perhaps through bhashans things can be
changed. That is not possible,

My friends have also mentioned about
the policy of the Radio regarding politics.
I think the one thing that we must get
away from is that politics has a limit be-
yond which it should not go. To the radio
news is one of the very small activities.

Mt vwmREw: o fafsr @ gifafew
F 7y

SHRI 1. K. GUJRAL: Where
narain’s limit ends our limit starts.

Raj-

ot TRE™ . qF §1 qefl  "ERY F71 9 -
s

SHRI I. K. GUJIRAL : The main point
is they must understand for instance with
regard to the news that we give that it
goes not suit us to black out any news,
not in the interests of Mr. Rajnarain or
anybody but in the interests of the credi-
bility of the media itself. And whatever
Mr. Shyamlal may have said, in India
today-—I am yery proud of the fact—the
Radio has much more credibility than any
other media.

sft e faeer A e g
et &1 wrf favam & adr 30

SHRI 1. K. GUIRAL: The average
Indian fully believes and has full faith in
whatever the Radio says. Radio as a
medium of propaganda, Mr. Rajnarain
must by now have realised—he has con-
tested elections again and again and he has
been defeated again and every time he

must have realised—has a strong and potent
role.

(Interruptions)

Y TR s, w-E far of
T AWAT ¥ el § ey e
FfAr ¥ wag A1, a7 a9 w0 S g
FT A AT B wgr R omer qw wER,
IAT FIHT, AT GqT T
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oY THAR@W : ZH GgW @ OE

SHRI L. K. GUIRAL: My regret is my
friend, Shri Shyamlal Yadav, said that the
BBC has more credibility in fndia than
All India Radio.

SHRI RATNARAIN : Why nct ©

SHRI I. K. GUJRAL: It was the BBC
which said in 1965 and it was the same
BBC which in 1969 that India was being
defeated. Do you thirk that its credibility
is more than the credibility of All India
Radio ? T have nothing against the BBC.

(Interruptions)

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): Order, order please.

SHRI 1. K. GUJRAL: M., Shyamlal
Yadav may be sitting on that side of the
House today, but he has a glorious past.
He has participated in the national struggle.
I think under no provocation shoald he
let that go out of hand. Let us derive
pride from our own institutiors. We are
proud of them. ILet us share that pride.
Even if we differ in the details, let us
not give away that pride.

it THAEW : TH A6 f H9T #7 w7
T W g,

CER IR LG AR U CE I CE i

ST WA Y FHAT AT QAT & TGT ATE,

1 AT FT W GG § Aigedq & Ay g%l |

UF AFAT R qEE |

Y TS - AT A e wgn, ey
A fady & e

SHR1 1. K. GUJRAL: I am glad that
some friends have appreciated the Yuv
Vani. We have been able to set up only
four stations as yet. We are keen that
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Yuv Vani should expand fast in the Fitth
Plan and particularly I think Yuv Vani
should go to every universily towr, su
that youth can have a media of expression.
Prakash Vir Shastriji pointed cut two ot
three things. For instance, onc is whether
it is Westernised or not. I think one thing
which my generation and Prakash  Vir
Shastriji's generation must realise it that
with every generatior the culturai values
change. Today life is becoming universal
more and more. Music is no more limited
to the four walls of a country. Today
Ravi Shankar is as much loved in Fngland
and America as he is loved in India. Sitar
has become a universal instrument and
whether we like it or not so is pop wnusic.
The questior is not whether I like pop
music or not. 'The question is whether
the new generation likes it or not. It
is not possible for us to inflict and impose
our own value-systems on the pew genera-
tion. The main reason why we started
Yuv Vani is we should not try to impose
the value-systems of the old generation,
because it alienates them. Onc of the
reasons why the new generation gets alie-
nated from the old generation is Lecause
the media of expression tries to mould
them. Today’s generation, rightly or wrong-
ly—I am no judge of it—revolts against
that effort to regiment them. That is why
we have thought as a policy that in the
Yuv Vani we should give fieedom of ex-
pressior. It is freedom of expression not
only in the sense of speech, but also in
the sense of music. Whether it jars Prakash
Vir Shastriji’s ears or my ears, it is ¢f no
The fact is that the new

consequence,
generation likes loud music. Loud music
has been born due to many reasons. 1 will

not take the time of the House . . .

i1 STOE T AR < F fath gaRT wEAT ATEAT
gfr 1gufowg wmar WY F ey &
ar 82 gfawy W@ & W&l F <@ @ |

SHRI 1. K. GUJRAL: I am coming to
that.

The second thing is that we ace trying
to build up the Yuva Vani deliberately.
We felt that if we generalised the Yuva
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Vani policy and took it to all sections of
the Youth population, then the Yuva Vani
will fail, because the general radio, the
AIR, has A, B & C somewhere. But the
Yuva Vani policy is that it must address
itself to a limited section of the youth and
for good reason, which is that we want
them to feel that it is their owr medium.
And that is why the policy enunciation that
I made when we started first the Yuva
Vani was that this radio is being set up
for that section of youth which is cither
in the process of education or is the pro-
duct of education. We deliberately tried
to keep it at low transmitters so that it re-
mained local and it did not spread curside
so that personal contacts becams possible.
If a boy wins a hockey match in the
Delhi Uriversity or if a girl delivers a
very good speech in Hindi at the Indra-
prastha College, then that should be some-
thing, their names should mean something
to the community of the youth as such.
Therefore, we have deliberately tried to
follow this policy. We have deliberately
tried to use the Yuva Vani for the urban
youth. For the rural youth we are trying
to build separate programmes in A, B &
C. This is the policy we are experimenting
with. T cannot claim that we will succeed.
But the results so far show that we are
succeeding ever in dealing with that sec-
tion of the society; youth living in the
urban areas, youth which is in touch with
education, youth which is now feeling the
impact of our new approach, rightly
or wrongly, positively or negatively. Let us
try to have a line of communication with
them because when one communrication
channel gets complete, then the second stage
will come as to what I think is the best
course to deal with them. Let the youth
cxpose its own problems to us, and let
them talk to each other. We should also
go into their minds ; we should know what
the youth is feeling Let us continue the
experiment with them for some time more.
Perhaps we will succeed, T am no prophet
nor can arybody claim to be a prophet.
Omne car succeed; one can change 1if one
does not succeed.
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My friend, to an extent, expressed a
great deal of concern about this Spotlight.
Now, [ would not have taken lime on i,
but since it always comes up again and
again, I would only like to say that we
have definitely given a great deal of shift
in choosing people who can come on the
Spotlight Programme. 1 will only 1ead
out two or three lines for the records so
that my friends know what policy we are
following—

“During 1973, 11 specialists from the
Jawaharlal Nehru University associated
with the various social sciences disci-
plines were irvited to broadcast in the
programme on 21 occasions. Academi-
cians participated on 92 occusions and
they were dirawn from 34 academic ins-
titutions all over the country. Tt is
interesting to compare this wider acade-
mic participution in 1973 with participa-
tion of only 11 such institutions durirg
1972

The represen.ation accorded iv (he Jawa-
harlal Nehru Univessity is that during 1973
out of the 537 scripts which were broadcast
on the Spotlight, only 11 came from the
Jawaharlal Nehru Univeisity. Therefore,
it is not correct for us to come to a con-
clusion that some institutions or some set
of people are now getting prominerce.
What we have decided as a pohcy is that
Spotlight is an all-India programme ; soeak-
ers must come from all over India. And
that is why we have considerably orought
it down—1I think even Delhi has come down
to about 30 per cent and 70 per cent of
the programme approxiately comes from
outside. Similarly, we aie keen that spe-
cialists on thc particular subjects should
speak rather than only gereraiists should
speak, That 1s how we have devised it.
And 1 think that if from that critical angle
my friends will look at it, they will come
to a different conclusion.

It has been talked about elections, whe-
ther time should be given to (he various
parties or not. I, for one, feel that radio
will become more relevant if all parties
lurc given time about election on the radio.

But it is not for me to decide how the

il
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time should be distributed, the time should |, “Yes”. The details were not given to

be distributed as the Election Com-|me. It may have been sent. 1) ot.her

mission might decide. That is why | Ministries but not to us. It is possible

in 1967 when we were in touch with the
Election Commission and in 1571 when
we were in touch with the Election Com-
mission I had said that as the Minister in
charge of Information and Broadcasting
I should not be called upor to dzcide what
percentage of time should be given to
cach party.
political parties should get together either
directly or through the Election Comnis-
sion and decide .

S\ TTRATCEY @ TN FOTA FY qfsewey
Wiz § fF A ¥ gaR gAe #t oAEd
¥ dae %7 fpmeoc

=t wf, %o woE: T g § 7

Yt TR : AT T AWAT H EAT AHA
=9 2 a47 | TENA RAWA 7 q2 Fay %
g auEifa® 3 F7 osA4T wfa F oqan
fas #ag fza1 O @z AGPIR A I
Ao #7T qATA AT AT W AT ATAT
# gwre % fram

SHRI 1. K. GUJRAL : 1 did not receive
any proposal from the Election Commis-
sion to this effect. The Election Commis-
sion asked us whether we woild have
any objection for political partics {0 use
it, we said “Yes”. Now it is for the
Election Commission to decide how much
time should be given to which party ard
how a formula should be evolved.

SHRI SHYAMLAL YADAV : 1 should
like to have one information from the
hon'ble Minister. The Election came out
in the Press but he said that no proposal
has been received from the Election Com-
mission.

THE VICE-CHAIRMAN (SHXT V. B.
RAJU): What more can he say?

I think this is an mea where |

SHRI 1. K. GUJRAL: 1 did not receive
a specific proposal as to how lime should
be given. I was asked whether the Infor-
mation Ministry should be willing that{
radio should be used for election, I said

that the Election Commission may have
been in touch with another Minstry but
not with my Ministry. I do not know
about it. But so far as I am concerned
we were asked only i this limited aspect.

Tt TAARTITRT : WY AIAR T WA ST A FATAT
2 T #fave ¥ AeETe #Y A
wureer Jgt &1 A wgar i sdwwd wfree
q afsogel T eEzRE & ITF FAAT FEA
HOHI gOwA WS 2
THE VICE-CHAIRMAN (SHRY V. B.

RAJU): The Minister says he did not
receive any proposal.

SHR! RAINARAIN : Joint responsibilty.

7z savz fomifafafed & @l st g
T %7 Az fr5 A feifafafaE
A

SHRI SHYAMLAL YADAV : My point
of order 13 that the Minister owes joint
responsibilty. He cannot say that he per-
sonally did not receive any proposal where-
as others might have received. He should
reply for the Government.

SHRI I. K. GUIRAL : The Government
replies ir two forms. I think hon'ble
friends know it better than I do. One is
that an enquiry is addressed to me. When
[ am addressing, naturally, T can reply
only within my knowledge. But if he
wants that other Ministries should also be
asked, he must come in the fuorm of a
question or motion. Then other Ministries
will reply. So far as 1. & B. is concerned.
I have made my position very clear,

Sir, about Radio I would touch two more
points and then finish about it One is
“Today in Parliament”. My fiiends have
complained that the Rajya Sabha does
not get adequate coverage. From now on
we are going to have separate coverage for
the Rajya Sabha ard the Lok Sabha so that
adequate satisfaction is available to both
the Houscs.
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1 might clarify only onc point, namely,
¢hat we are keen for the intcrnal autonomy
of the Radio and the T.V. This I must
clarify because it is important for v, to
feel that the B,B.C.’s is not the only type
of internal autonomy available. After all,
every  country develops its institutions.
B.B.C. caters to a very small area where
everythirg is done from one cant:2l point.
We are dealing with a very big country
where we are at the moment running appro-
ximately 70 stations. We are running more
than a hundred transmitters. When the
Fifth Plan commitmerts are  over our
number of stations will cross hundied. We
have a cultural variety. We are also trying
that the Radio should participate not only
in the political life of the country but also
in the social and cultural life of the country.
And when you are trying to usc the media
for this social transformation, ycu have
to tailor your institutions accordicg to your
own needs. Our needs are basically that
the radio should be more decentralised,
that the stations in the various regions
should have more autonomy so that they
can take decisions themselves, that the
decentralisation should be maximum, that
internal autonomy in the runring of the
radio and the TV should be maxinmum and
they should have release from the govern-
mental disciplines. That is the type of
autonomy that we are trying to build. This
is the type of autonomy some other count-
ries have tried. No country can copy the
media policy of another country because
the media policy can be orly tailored ac-
cording to one’s own needs. The broad
principles may be common, but the approach
in detait has to be different and dhat is
why the new type of systems that we are
trying to tailor for ourselves are toially
different.

Sir, a very pertinent point was made about
the TV, i.e. why TV ? Tt has been raised
not only here but elsewhere also. Arnd
this is one of the reasons why our com-
munication policy in India has not succeed-
ed. T have known and T remember the
time when r1adio was thought to be a
luxury. That is why in most of the States,
even today you see that from the sales-tax
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' point of view, the radio is in the category
of luxury items, Now, in a countty wheie
! commurication is consideted a tuxury, that
countty can have this policy only at its
own peril. The TV is not a luxury at all.
Any instrument of communication is not
| either a luxury or a necessity. The basic
| point remains. what is the input inio that
medium and how you use that medivm ?
You can make it a luxury. You cun make
it ar instrument for consumerism. You
can also make it an instrument for social
change. You can also make it an instru-
ment for your cultural policy, for agricyl-
tural inputs, for your family planning move-
ment, for your national integration. And
our basic appioach is that we wart to use
the audiovisual media for that pwipose.
That is why whatever investment we might
make, we must make it in such a way that
we use it fully for the people as a whole.
That is why we have said in the Fifth
Plun that we must not sanction any station
where community sets are not sanctioned
along with#it, because only through com-
munity sets can you reach the people as
a whole. Otherwise, if it remains cor-
{ined to those who can buy TV scts, then
the danger will be very serious. T agree
with Mr. Habib Tanvir in one thing more
and that is. when we go to the rural life,
our cultural approach should not be alien.
it should not be as if we are disturking the

i internal equilibrium in cultural life and pre-

jecting into it some alien cultwie. The
alien culture will always have an upsetting
effect because we have very rich cultural
traditions. That is why in the satellitz pro-
grammes, we are trying to keep this in view.
I think sometimes it succeeds and some-
times it does not give that degree of suc-
cess. That is why 1 invite friends lke
Mr. Habib Tanvir to help us in this.

Sir, there has been a sad suicide in the
TV centre und my friends have jeferred
to it in this House and in the other Houase.
I have said that I feel really pained that
we lost in Mr. Gaur one of our very valu-
ed colleagues. His contrcbution to TV was
very considerable and onz does not like
to lose collcagues like him. We¢ have a
great deal of sympathy for his family,

[
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particularly because the loss of the head
of the family like this is a very sad thing.
The police report is not yet complete. 1
can assure this House that our next step
will depend upon what the police report
says. I would not like to anticipate the
police report. And whatevey is called for

afterwards will be don:. ! wonld only
take a few minutes mora.
SHRI HARSH DEO MALAVIYA:

Would you agree to conduct an enquiry
into the functioning of the TV station?

SHRT 1. K. GUTRAL: T will not make
any comment till I get the police report.

SHRI HARSH DEO MALAVIYA: 1
am asking about the general [functioning
of the TV centre.

SHRI 1. K. GUJRAL: t would also not
like some people to take advantage of
this suicide for their own puirposes. There-
fore, I would not like this to pe a stick
to make the Government mave in a cer-
tain direction. You know very well that
everything which is vocal is not always
correct. Therefoie, let us not ve swepl
away by the vocality of ceriain people.

Sir, the film has also received a great
deal of attention of the House today. 1
will not take your time ai length because
I have spoken on this subjec: when the
Bill on censorship came. But I would
only say one thing, that is, for the first
time we are mow having a comprehensive
film policy. It covers consership. It covers
the Film TInstitute. [t covers the Direc-
torate of Film Festivals, It covers Film
council; it covers setting up of a National
Films Corporation; it coweis setting up
of art theatres; it covers film funds. Ba-
sically 1 believe that lLke rodio and TV
and newspapers, the film will not be an
instrument of social use uuless social in-
vestment is made in*o it. You cunnot
have a healthy film and unhealthy hinance
co-exist. 1If the film muhkers tesoil o
money from sources from where they get

[RAJYA SABHA]

now on that very intciest, then the type
of films available will be ths same as we |
are now getting although in our Ccnsorl
Board we have been very strict, we have
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banned more films this year than ever
before, we have made very serious  cuf
this  year than cver  before. Eveu
then the impact wiltl never

be felt; the impact will be felt only when
film funds come into existcnce., when heul-
thy finance is made available. That, 1
hope, supported by the vanous institutional
set-up that I have indicated, will be in a
position to usher in a new film scene in

not a distant future. Sir, with this [ hope
T have met all the points...
SHRI RAJ NARAIN: Ng, no., qfa®

FIEROA F owEx e w= 7wy ;g !

S Mo Fowww ¢ F H WA % fowm g,
7 fFe At g | qfedd FTONCT AT
F OFATT FE TUR AE L IW AT
WITA ARAM! 3 T TET AT

THE VICE-CHAIRMAN (SHRiI V. B
RAJU) : 1 think now...

st TETmE mEEt: fYo ITEo Yo F AL
yud wEET ¥ T &Y aEr

SHRI I. K. GUJRAL: 1 deliberately did
not touch two o1 three activities because
of shortage of time. 1 kncw I vsas testing
the patience of my fellow-Members. But
[ can promise you one thing that all the
points that have been raised here have
been taken note of and whichever point 1
have not replied here will all be kept it
mind. .(Interruptions)

NOTIFICATION RE. ENHANCEMENT
OF EXCISE DUTY ON KHANDSARI
SUGAR

THE DEPUTY MINISTIER IN THE
MINISTRY OF FINANCE (SHRIMA1l
SUSHILA ROHATGI): Sir, with  your
permission I beg to lay on the Tuble a
notification both in English and Hindi
of the Minictry of Finance, Deparment
of Revenue and Insurance Notification No
80/74-CE dated 30th April, 1974, together
with an Explanatory Memorandum,



